
No-Confidence AUGUST 4, 1966 Motion 

Shri L. N. Mishra: I am very sorry 
for the delay. I will find out and let 
you know. 

Shri Hari Vishnu Kamath: He has 
laid the paper on the Table, but he 
does not know. 

13.29 hrs. 

MOTION OF NO-CONFmENCE IN 
THE COUNCIL OF MINISn:RS--. 

contd. 

Mr. Speaker: The House will now 
take up further consideration --of the 
following motion moved by Shri H. N. 
Mukerjee on the 1st August, 1966. 
namely:-

''That this House expresses Its 
want of confidence in the Council 
of Ministers." 

Shri R. G. Dubey to continue his 
speech. 

The Minister of state in the Depart-
ment of Parliamentary Affairs and 
CCIIIlIIIunications (Shri lq8ll&tha Rao): 
What is the time left now! 

Mr. Speaker: The time left is 3 hours 
and 15 minutes. We have 3 hours and 
30 minutes. How long would the 
Prime Minister take? 

Shri Jaganatha Rao: 30 to 40 minutes .. 

Mr. Speaker: Shri Mukerjee will 
require 10 minutes, I suppose. 

Sbrt H. N. Mukerjee (Ca'cutta Cen-
tral): 15 to 20 minutes. 

Hr. Speaker: Then, I will call the 
hon. Prime Minister at 4 o"elock. 
Shri Dubey. 

lUO brs. 
[MR. DEPUTY-SPEAKER in the Chair] 

8hri B. G. Dubey (Bijapur North): 
Mr. Deputy-Speaker, I would not go 
into the details of the points that I 
made yesterday. I shall place before 
this hon. House a gist of what I said. 

We heard many important speeches 
yesterday. Mr. S. K. Patil made a 
very imporiant and effective speech 
and raised the standard of the debate. 

So also Mr. Frank Anthony; he also 
made a very ImpressiVe speech. We 
also heard Mr. Krishna Menon. 

Now I would like to say a few 
words regarding our foreign pOlicy. 
There is a tendency to decry what 
Pandit Jawaharlal Nehru did for this 
country ~nd to humanity. Regarding 
his non-alignment policy, I would say 
that it is an open thing. PriOr to this, 
I may say that the Opposition, as Mr. 
~ank Anthony rightly said, are fol-
lowing an opportunist policy and eX-
cepting PSP, Swatantra and Jana 
Sangha, I believe they have no faith in 
democracy. Dr. Lohia follows a policy 
of anarchism; I do not think that he 
stands for any specific principles. 

The non-alignment policy followed 
by this country has paid dividends. In 
fact, the non.alignment policy has 
created a profound impression in the 
world, particularly in the Alro-Asian 
countries. 

Regarding the p01icy of China, I 
may say that China does not stand tor 
peace; they want to carry the W8T to 
the doors Of other countries; they be-
lieve in bloodshed. China has cut a 
sorry figure in Indonesia ana in some 
neutral countries. But the fact re-
mains that the major powers do not 
want war and they want peaee. 

Mr. Kam8Taj, the President of the 
Congress Party, is visiting important 
countries and he has create'll a very 
gOOd impression and I believe that it 
will go further to strengthen the 
bonds of friendship between India and 
those countries. Also I would like to 
refer to the aTticle written by Frank 
Moraes, Editor of The Indian Express. 
He has said'lhat if North Vietnam is 
left by itself, then it will be another 
Yugoslavia; Vietnam will be forced to 
embrace China. It is an interesting 
article for the consideration of the 
House and of the world. 

About the economic policy, I have 
already said something. But then it 
seems, as Mr. Patil has rightly said, 
that if yOU want to have a freeze on 
wages, prices must be frozen first and 
then there can be a freeze on wages. 
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Something -Djust be done drastically 
to bring down the price level. Essen-
tial commodities which are necessary 
fOr consumption should be made avail-
able at cm,ap prices. One Super 
Market is not enough. There should 
be co-operative stores almost in every 
village and there should be effective 
control; this . will go a long way in 
helping us to bring dOWn the price 
level. I am told that in YugosUtvia 
they adopted some measures to effect 
-economy and these could serve as use-
ful suggestions for us. 

Regarding OUr food pOlicy, as hOfl. 
members of this House have rightly 
.emphasized, although' development of 
industries is essential, It is much morp 
-essential for us to increase our food 
production so that we become self-
sufficient in food. The price structure 
depends on the production of food. 
That is the major thing and if food 
production is attained at a certain 
level, then it will have a healthy effect 
on the price structure. 

What happens at the district level? 
The district units must be activised. 
At the district level, they should be 
given some discretion; some funds 
should be placed at their disposal. At 
the district level, ""w they bave no 
authority. 

We all talk about increasing food 
production. Now the time has come 
to stop giving advice to cultivators. 
They are wise now and they want 
fertilisers and oTher help. The district 
levels should be activisi!Q and the 
Deputy Commissioner and other offi-
cers and the social workers-whether 
they are in the Opposition or in the 
Congress Party, that is immaterial-
should be given adequate funds, so 
that they become effective. 

There is another thing. At the 
district level there is hardly any co-
operation between the district officers. 
At the secretariat level also, some-
times the correspondence is stuck uP 
and does not reach the bottom. All 
these points triust be cOI\sidered. 

With these few remarks, I take' the 
leave of the House. 

Mr. Deputy-Speaker: Mr. Ravindra 
Varma. 

Dr. M. S. Aney (Nagpur): Yesterday 
I was told that the time of the inde-
pendents was exhausted and that 
somebody bad taken the whole time 
allotted for independents. I was nl!ver 
informed that I had been bracketed 
with somebody. I was told that 1 
would be given an opportunity to 
speak. 

Mr. Deputy-Speaker: All the time 
allotted for Independents has been 
taken away. 

Dr. M. S. ABey: I would not like to 
mention the name of the hon. Mem-
ber. I would not like to complain 
against him. If I had been told be-
fore, I would have gladly surrendered 
my time. 

Mr. Deputy-Speaker: The time al-
lotted for Independents is over. 

Dr. M. S. ABey: Under what rule 
can I be ruled out? 

Mr. Deputy-Speaker: The time is 
strictly allotted. 

Dr. M. 8. Alley: For whom? 

Shri Shinkte (Marmagoa) :. He 
should be given some time. 

Shri Barl Vlllbnu KamaQl (Hosh-
IllIgabad): He is the father of the 
House. 

Mr. Depaty-Speaker: All right; 
shaH try to give him some time. Mr. 
Ravindra Varma. 

Shri RaviDdra Varma (Thiruvella): 
For the last three days this House bas 
been debating a motion of No-con1l-
dence. This motion has been expres-
sed in terms whlch would enable the 
members of the Opposition to rally 
behind the request that the motion 
should be entertaIned. This is not the 
first time that a ruse of this kind is 
being resorted to, is being made use 
of by the Opposition which realises 
fully weH that if Hie monon is to be 
a substantive one, if the motion is to 
list the errors of omission and com-
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mission of the Government if the 
motion is to put befo}"e th~ House a 
set of valid and viable alternatives, it 
might be that sponsors of the motion 
would not be 'able to muster enough 
support in this House to see that the 
motion is taken up for discussion. 

Sir, we had the privilege of listening 
to the hon. friend Opposite, Prof. Mu-
kerjee, who is well known in this 
House and outside for his brilliant elo-
quence. I like to listen to the' learned 
Professor. When I listened to him the 
other day, I wondered whether I could 
recall another occasion on which his 
affluence of adjectives was so perfectly 
matched by poverty of arguments as 
on this occasion. He put on a drama 
which was devoid of a plot, and in-' 
dulged in a melodrama which did not 
ever have the relieving feature of 
catharsis about it. It was interesting, 
amazing and even distressing to watch 
the quivering indignation with which 
the learned Professor, the pretender 
that he is to the heritage of J awahar-
lal Nehru, lashed out on the Govern-
ment. Many reasons were mentioned. 

Shri Shinkre: You will please agree, 
Sir, that for listeninl'( to such a bril-
liant speech. there should be quorum' 
in the House 

Mr. Deputy-Speaker: The bell is 
being runl(. 

Now there is quorum. The hon. 
Member may continue, 

Shri Ravindra Varma: As hon. Mem_ 
bers who spoKe before me from thi. 
side pointed out, it was strange to see 
that my hon. friend opposite, Shri 
H. N. Mukeriee wanted this Govern-
ment to be censured not primarily on 
what was happening in this country, 
but on the basis of what he thou/!ht 
it had failed to do in Viet Nam. My 
hon. friend worked up much emotion, 
and at a point said, "you are Viet Nams. 
we are Viet Nams, and all of us are 
Viet Nams." I tinderstand very well 
the spiritual identification of the hon. 
"ember with certain causes. But was 

it right on his part to say that this 
Government, the government of this 
country, has been equivocal on the 
question of Viet Nam? The professor 
knows very well that India is the 
chairman of the International Control 
Commission. He knows that while 
India is the chairman of the Interna-
tional Control Commission, it is im-
poliSible to expect that the chaIrman 
should give evide'nce of partisanship. 
If that is the idea that Sbri 
H. N. Mukerjee entertains of chair-
manship and of impartiality, it need 
not astonish the House that he en-
tertains such norms, but it is very 
difficult for him to expect that thia 
Government would accept those 
norms. 

Sir, he said that the Prime Minis-
ter first observed silence, then she 
insisted on finding a solution witllin 
the framework of the Geneva Con-
ference, she did not even whisper the 
name of the South Viet Nam Libe-
ration Front as a factor in the situa-
tion, she had shown unwillingness 
to name the aggressor, and that in 
fact she peddled an alibi for tbe 
American imperialists. What is the 
fact of the situation? As chairman of 
the International Control Commis-
sion, have we not attempted to dis-
charge our duty? Have we not con-
condemned bombing? Have we not 
condemned bmobin/!? Have we not 
condemned the escalation of the war? 
Have we not condemned that all par-
ties to th,! war must be willing to 
take steps for de-escalation? Have 
we not said that a peaceful settle-
ment should be found. which is not 
a military solution but which would 
be a poHtfcal solution? But these are 
not enough for Shri H. N. Mukerjee. 
He was piqued by the fact that our 
Prime Mini~ter had the audaCIty or 
shall I quote his favourite phrase. 
temerity to make a sUl(gestion WIth-
out giving thought to what she was 
suggesting. He was perhaps implying 
that she had the audacity to make an 
impermissible suggestion without so 
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much as consulting the nations that 
mattered In his eyes. 

He referred to the horrors of the 
war in Viet Nam. No one On this 
side of the House is willing to con-
done the horrors of war. But is it 
ri'Iht to say that horror in a war is 
perpetrated only by one side? The 
other day, my hon. friend the Mem-
ber for Gadwal referred to the quo-
tation that was published in a Cze-
choslovak newspaper from the Le 
Man de which catalogued the hor-
rors and the methods of terror em-
ployed by the Viet Cong forces in 
Viet Nam, and he asked Professor 
Mukeriee to say whether he would 
characterise the Czechoslovak news 
agencv and the Czechoslovak press a. 
allents of imperialism, whether he 
would characterise them as running-
dogs of imperialism, or whether he 
would say that they were publishing 
.ntru1h to serve the interests of the 
imperialists. 

S'r. when describing the proposal 
of the Prime Minister, Shri H. N. 
Mukedee hod the temerity, if r may 
sav so. to refer to the Prime Minis-
ter's proposal as an evidence of kin-
dergarten dip'omacy. r appreciate the 
fhvour of the phrase that Shri H. N. 
Muk~ripe has used. Perhaps Shri 
H. N. Mukerjee condemned this .s 
kindergarten diplomacy because what 
would h~ve satisfied his way of think-
ing would have been a diplomacy 
w'Jich might have been more aptly 
dp,cribod as the diplomacy of Mary's 
Little Lamb. or perhaps I should 
hwo Mid in deforence to Shri A. K. 
Gnp'!~n. the diplomacy of Mao's 
mworick yak. If we were willing to 
adopt a partisan role and line up 
with the Powers from whom some 
people in this C'ountry derive inspi-
ration, it we were willing to shed 
OUr nona'il(J1ment and our non-parti-
san attitude then perhaps Shri H. N. 
Mukerjee would have said that there 
was no element of kindergarten dip-
lom'lcv 'but that thera was mature, 
adult diplomat"y. 

Sir, Shri A. K. Gopalan who is un-
fortunately not present here might 
perhaps have gone one step further 
than Shri H. N. Mukerjee, and might, 
perhaps, even have wanted that this 
Government sliould administer a mild 
rebuke to Ho Chi Minh and warn him 
that since he had not put the Ame-
rican fliers on trial as war criminals 
and executed them, he was in danger 
of being regarded as-- a renegade and 
a paper-revolutionary. Unfortunately, 
this Government believes in non: 
alignrr.lnt and, therefore, it is not 
possible to expect of this' Government 
that they would line up behind one 
Power or another. 

Sir, my hon. friend opposite then 
referred to imperialism and said that 
the Prime Minister was showing un-
willingness to define imperialism, was 
revelling in ambiguity about the con-
notation of the word 'imperialism'. It 
does not lie Tery well in the mouth 
of my hon. friend opposite to talk of 
the definitions of imperialism. This 
country has seen how these defuli-
tions can vary with the chan!(es and 
the shifts in the policies and the in-
terests of certain nations of the world. 
It was not long ago, r think, in 1939, 
when this country was suffering 
under the yoke of foreign domination 
and when this country was engaged 
in a fight for its freedom, that we 
saw the strange spectacle of Shri 
H. N. Mukerjee and his party justi-
fying an imperialist war as a peo-

.ple's war because imperialism had 
become something else by virtue of 
association. and the waters of the 
Jordan or the Volga had been sprin-
kled on it and imperialism had been 
baptised as something else. 

Then. my hon. friend opposite Shri 
H. N. Mukerjee. referred ~o foreign 
ald and accuspd this Govemmen~ of 
bec';t1tng increasingly depend,mt on 
foreign aid, of becoming an adt1::t b 
foreign aid. He said that the Planning 
Minister believed in the philosophy 
of foreign aid as the prop of our 
plan. We know that foreign aid is not 
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something on which we should· de-
pend for building up this nation. 
But it is true too that We believe 
that it is possible for us to secure 
assistance from other nations with-
out compromise of our sovereignty, 
for our interest and in Our interests. 
Shri H. N. Mukerjee' certainly cannot 
hold the view that all foreign assist.-
ance is anathema and that all foreig!} 
assistance is sinful. I do know that 
in the caSe of certain types oj foreign 
assistance from certain sources. Shri 
H N. Mukerjee will have no objec-
tion to this country's asking for even 
more. The objecl.ion then is to assist-
ance from certain quarters. Now, t:te 
·question that this House has to con-
·sider is not whether foreign assist-
ance is permissible but whether the 
kir>..cI of assistance that we have 
Eought and the kind of assistance 
that we have received and the sour-
-ces from which we have received 
assistancie are sUCh that there has 
been any compromise df national in-
~erest or of national self-respect. 

Obviously, Shri Mukerjee knows 
that if each of these projects is exa-
mined, if each of these proposals is 
scrutinised, it will be very difficult 
for him to pinPoint anyone item on 
which he can accuse this GovernmeDt 
01 having betrayed the interests of 
fhe nation. When it is dit'llcult to be 
precise, it is advantageous to be am-
iliguous, and ShH MUkerjee gave a 
superb demonstration of the advant-
ageR of ambiguity. 

Sir, he referred to the spirit of 
swadeshi. Many members on this 
side of the House would have found 
it very difficult to suppress a smile 
when the hon. leader of the Com-
munist Party, Rightist though he is 
today, extolled the virtues of swa-
deshi which was condemned by them 
when Mahatma Gandhi preached the 
gospel of swadeshi in the days of our 
struggle against the British and was 
described as a Plan to serve the in-
tpr .. ,\s of the capitalists of this coun-

try. Be that as it may, I shall not 
enter into that question. 

Sir, no one i.s more aware of the 
fact that foreign assistance should be 
used sparingly, when necessary, in 
conformity with national interests, 
and only to build up the basis of a 
system which will make it unneces-
sary for us to depend on anyone elSe. 
Our Prime Minister herself said the 
other day that if we believe in assis-
tance, We believe in aid to end aid, 
so that we may reaCh a stage in 
which it might not any longer be 
necessary for us to depend on other 
countrieS for aid. 

Sir, aid is not an altruistic pheno-
menon in the world today. No one is 
foolish enough to think that nations 
are offering assistance as an essay 
in altruism or as a pious exercise In 
Christian charity. If nations are offer-

. ing assistance, it is because Buell 
assistance is necessary for them to 
build up the absorptive capacity and 
the power of consumption in other 
areas of the world, so that there maT 
be staDility in their economy and 
there may be amenability to their 
ideas, 90 that the systems to which 
they belong IUld the systems that 
ftolilrish in their 9WD states may be 
slife from violation. The USA is no 
exception to this; the USSR is DO 
elleeption to this; China is no excep-
tion to This. No one in this countrJ 
who has been Wl"tness to the specta-
cle of the Chinese revolt allBinst the 
USSR, of the Chinese castigation of 
the USSR when assistance was with-
drawn from China, no one in this 
country who bas witnessed the apec-
tacle of Cuba being subjected to poli-
tical and economic blackmail bT 
China, needs any words of wisdom 
from the hon. Member opposite to 
convince him of the fact that no self-
respecting nation can depend totally 
On foreign assistance. 

Sir, it is very strange to recall that 
China which had offered massive 
assistance in terms of food to Cu\la 
halved its assistance earlier this year. 
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At that time, Fidel Castro, who is 
not a non-progressive, if I may say 
so, referred to it as a "hard and un-
expected blow, a brutal economic re-
prisal fOr purely political reasons." 
Therefore, this is not a brush with 
which oruy one nation in this world 
is tarred or is likely to be tarred. 

Sir, I shall not refer to other inst-
ances far la-ck of time. But I know 
that this Party, this Government, is 
well aware of the dangers of depen-
dence on foreign. assistance and ad-
diction to foreign assistance. 

Now, there was reference to the 
fact that things have gone wrong in 
this country because of the "sky-ro-
cketing" expenditure On defence. The 
han. Member for Kasergod, who is 
not present here (8hri Gopalan) ac-
cused the Government of increasing 
the expenditure on the army and 
defence, suggested that Rs. 1,000 
crores was too much for a poor coun-
try like India and said that this ex-
penditure was being incurred at the 
cost of developmental programmes. 
What was his solution? His .olution 
was that we should try io make up 
with China, that we should take 
the initiatiVe to flnd out methods of 
peacefully solving our differences 
with China and our other neighbour 
Pakistan. Now Shri Gopalan put the 
cart miles before the horse when he 
aid that we were responsIble for in-
creasing our defence expenditure. Did 
we spend so much on defence before 
1962, when we were lulled into a false 
sense of security by the malicious, hy-
pocritical propaganda of China? This 
country took a grave risk with its 
own defensive apparatus becaus" it 
was dedicated to the idea that the last 
penny of the poor m,n in this country 
must be spent for the economic deve-
lopment of this country. Who was 
responsible for rudely shocking this 
country into the realisation that hope 
alone does not rule reality? It was 
China. But for the fact that, in 1962. 
China attacked this country viciously 

and fraudulently, it would n()t have 
come about that India would have 
voluntarily decided to spend huge 
sums on bo' stering h~r defence. 

Now, Shri Gopalan suggested that 
we should reduce this expenditure on 
defence and be vulnerable, compro-
mise with China, compromise our 
honour. But Shri Gopalan is not the 
only one who suggests such a course .. 
It is sad to see sometimes that there 
are strange bedfellows in the world. 
Our hon. friends of the Swatantra 
Party, Prof. Ranga and others, some-
times sing a more or less similar 
tune. They say that this country can-
not afford this huge expenditure on 
defence, and their solution is that we 
should join a pact and seek security. 
One puts before the country tile eitliics 
of delinquency, dependence On some 
other country for the protection of this 
country, so that India might be re-
duced, in the bargain, to a protectorate 
of the United States of America; 
another puts before the country the 
philosophy, the unrepentant, unasham-
ed philosophy of "compromisation" 
in the belief that the acceptance of 
the socialist suzerainty at a big 
brother will give security to this 
there is an erosion of self-confidence, 

Sir, as far as this country is con-
cerned, this country no longer wants 
to take a risk with its defence. It 
knows that even if it has to bear the 
.burden of a heavy defence expendi-
ture, it will rather lead a spartan life 
to defend the IlOvereign ty and inte-
grity of this country than be at the 
mercy of any other country in the 
world. It is true that this defence ex-
penditure is huge. But when we see 
what is happeninll' in East Pakistan, 
when We se .. the collusion between 
China and Pakistan, when we read 
every day in the newspapers reports 
of the augmentation of the strength 
of the Pakistani army and 
of the joint moves, manoeuvres 
and taetics of Pakistan and China. for 
a Member of this House to rise here 
and say that the exoenditure on de-
fence must be reduced and this coun-
try must go on its knee~ ;0 find a pea-
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ceful solution of the problem of 
aggression, whereas thIS country must 
take a bellicose attitude and rattle 
sabres and talk in the language of 
b:ood thirstiness and so on as far as 
the freedom of Vietnam is concerned, 
shows an utter disregard of what ele-
mentarily and commonly is known as 
patriotism. 

Sir, I shall not dwell more on this 
question. But the demand that the ex-
penditure on defence should be re': 
duced would come from many quar-
ters, as I said I would not be sur-
prised if the UnitRd States of America 
and the World Bank too demand that 
expe:lditure on Our defence should be 
reduced as a condition for aid. If this 
happens, I think our Government 
would he put to the severest test; if it 
reneges on the primary responsibility 
of this country for ordering its own 
defence, it will be betraying the in-
terests of this country for a mess of 
pottage. The people of this country to-
day want the Government to defend 
security and integrity of this country, 
with the sympathy and assistance of 
the whole world, if possible, with such 
assis' ance as it can receive but with-
out assistance if the alternative is sur-
render to the enemy. 

I stiall not dwell on this question 
longer. My hon. friend opposite refer-
red to what he called a revision of 
po icy regarding the public sector. He 
tried to give the impression that the 
Government had panicked and sur-
rendered to private interests, to in-
terna jona' monopoly capital-choice 
phra,es which I have learnt at the 
feet of the master. HI: tried to give 
the impression that the public 8ec~or 
i. being folded up, that our hon. Min-
ister of Planning has offered a door-
mat for American capital to wipe its 
feet on before entering and settling 
itse!! in this country. 
14 hrs. 

It is all very well to use a plethora 
of phrases, but what exactly is it that 
the P'anning Minister has done or the 
Government has done? Well, my hon. 
friend opposite may talk of gynaeco-

logical jargon and phrases used by 
the Minister of Phnning. The han. 
Member from Farrukhabad may say 
~r~ij- ~iliT ~~c.<fi ~ Tf~'fiT<rcr~ 
but the question is where exactly has 
there' been a change or abr,dgement 
or reversal of policy? It is ne~e5sary, 
when this House is asked to condemn, 
to censure, and to send out this Gov-
ernment, at least to say where exactly 
there has been change. Has the public 
sector been abridged? Has the Indus-
trial Policy Resolution been amended? 
Has the Government said that it is 
not in favour of strong measures for 

'the control of the concen~ration of 
wealth? It is not enough if a blanket 
allegation is thrOwn at the person of 
the Minister. 

8hri N. Sreekantan Nair (Quilon): 
What have they done? 

Shrl Ravindra Varma: It is for you 
to say what they have not done. 
Whatever' has been done in this coun-
try, unfortunately my han. friend 
from Qlliion will know, has been done 
by this Government. 

An hon. Member: Including deva-
luation. 

Shri Ravindra Varma: When the 
hon. Member opposite has chan Oe to 
be in Government, we will have the 
opportunity to watch how he funct-
ions. Perhaps he wHl not give us an 
opportunity because he might not be-
lieve in democracy. 

Sir, the hon. Member opposite, Prof. 
Ranga, cut a very sorry figure. He is 
the leader of a very important party 
in this country. 

An hon. Member: Not an important 
'party. 

Shri Ravindra Varma: An impor-
tant democratic party. WeI', if you 
say it is not important, I may agree 
with you to an extent but as one of 
the democratic parties in the opposi-
tion, his party is important, and that 
is why his party is the main party 
there. 

Shrl Solankl (Kaira): There is no 
other party except your party. 
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8hri Ravindra Varma: My hon. 
friend can dispute later. Unfortu-
nately, what Prof. Ranga said boiled 
down to this: We know that you will 
be there, we cannot get you out, we 
cannot turn you out. we are going be-
fore the electorate but We know that 
you will be returned, but please for 
Heaven's sake ensure a place for US 
too in your Government. You need 
not nod your head. I have got the 
script of Mr. Ranga's speech with 
me. He said: I am willing to accept 
the present PrIme Minister; I know 
you will comeback, I am wi'ling to 
accept the present Prime Minister, but 
let there be a national Government. 
What does it mean? It means: you 
rulp, but let me also have a finger in 
the pie. 

• 8hri 8oJank.i: Certainly not. 

Shri Ravindra Varma: If Mr. Ranga 
wants a finger in the pie, then there 
are other means of petitioning for a 
pie, and petitioning for a finger in the 
pie is not done by asking the House 
to censure the Government. 

Sir, the OPposition should be res-
pected in democracy. We believe in 
democracy. In spite of what the op-
posi tiar sometimes says, We believe 
that they also believe that we be-
lieve in democracy. 

8hri Solanki: Very generous of you. 

Sbri Bavindra 
gen ~rous, honest. 

Varma: Not very 

If we do not be'ieve in democracy, 
the hon. Members opposLe may be 
somewhere else, might have been 
somewhere else. But we be'ieve in 
democracy. Therefore, it pains US to 
see tbat the opposition has to indulge 
in this periodic parliamentary acro-
batics. There is no agreement among 
the opposition on what to condemn. 
There is no alternative policy or set 
of policies that the opposition has to 
place before the House. Thrre is no 
alternative focal centre of thought, ac-

Shri N. Sreekantan Nair: We ag;'ee 
you are in power. 

Shri Bavindra Varma: You are dis-
illusioned by your repeateC! failures 
to receive public support, Disarrayed 
by their own differences, they talk of 
the fact that when we go to the Gene-
ral election at the end of this year, 
it might be that they still may not 
come back in a majority. As the elec-
tion approaehes, it seems that they 
themselves are sensing that their an-
tics have not paid any dividends for 
them with the people, that they are 
not likely to be returned. Hence the 
glimpSe of disillusionment in them, 
disillusionment with the process of the 
ba:lot box and of democracy and the 
threat, no longer surreptious or viele<!, 
but open threat to use other means to 
come to power. 

Sir,'1 am concluding. When the han. 
Members of the opposition, some of 
them at least, therefore, say that they 
hear the voices of the people in the 
different parts of the country ,that the 
people want this Government to 10, 
that therefore it might be necessary 
to organise the discontent of the peo-
ple to ensure that democracy is aided 
to assrrt itself, one wonders what is 
behind this. Perhaps, the no-confi-
dence move, this period exercise of 
bringing no-confidence motions be-
fore the House is indulg-
ed in by the opposition only to 
prevent an erosion of self-confidence. 
Periodically it appears to them, each 
of them, that they have no chance and 
there is an erosion of self-confidence, 
and then to 'bo'ster each other's self-
confidence, they all get together and 
say: 'et us condemn this Government, 
let us rondemn this Government so 
that we may convince ourselves that 
there is much that is wrong, much to 
hope for in the future, Perhaps hear-
ing olhers in similar plight bewailing 
their woes and promising retribution 
will have a tonic el!ect on the. oppo-
sition and help them to face the forth. 
coming election and the impending . tion or leadership. Every one of them 

is agreed that they are aggrieved that 
they are not in power, and each of 
tbem is anxious to 'be In power. 

/ disillusionment that awaits them at 
the hands of the poep1e. Sir, I urp 
the House to reject his motion. 
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Shri Jashvant Mehta (Bhavnagar): 
Mr. Deputy-Speaker, Sir, I stand be-
fore the House to oppose the no-
confidence motion. I have been hear-
iDg the speeches of the hon. Members 

of the Opposition and I feel like speak-
ing out, "what a problem of paradoxes 
and what a bundle of contradictions?" 
We heard Prof. Mukerjee, his party 
was never tired of abusing Mahatma 
Gandhi as a running dog of British 
imperialism, a party for whom vio-
lance, sabotage and subversion is an 
article of faith. This leader' of the 
C.P.I. ran into raptures by extOlling 
the virtues of non-violence. 

We saw Prof. Ranga, the veteran 
ex-Kisan movement leader in this 
country, coming out as the champiQn 
01 free enterprise and vested interests. 
The other day We heard Shri Masani. 
He spoke on' the ecOllomic situation. 
This man who has reconsidered his 
socialism seems to have reconsidered 
all his values. I feel like speaking 
'Out, "what a great fall, my country-
men?" 

Let us understand and examine 
what they say. They want a holiday 
in Planning. They want a reduction 
in taxes. They want to do away with 
foreign aid and foreign loans. They 
want to scrap public sector. They 
want a free hand for· private enter-
prise. They want labour to be ex-
ploited. Let me tell my friends Shri 
Masani and Prof. Ranga to be a little 
honest in public dealings. Prof. Ranga's 
party is making a bid for power in 
Gujarat and Shri Masani is also elect-
ed from Guj arat. I will tell them 
that the Swatantra party is never 
tired of shouting, "We want the Nar-
mada project; we want the Ukai pro-
ject; we want thermal power station." 
Do these people realise that with a 
holiday in Plan, there will be a holi-
day in all these projects? Let Prof. 
Ranga and Shri Masani declares that 
they want a holiday in planning and 
therefore want to put all these pro-
jects in cold storage for the next. five 
years. If they will tell this to the 
electorate .of Gujarat, they will give 
~he verdict; they will say that "you 
are championing the cause day in and 
day 'Out, for the Narmada projeot and 
other projects, but you are telling in 
Parliament that the Plan should be 
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put in cold storage for the next five 
years." 

8hri Solanki: The Gujarat Gov_ 
ernment has failed in it; not the 
Swatantra party. (InteT1"Uptionl. 

Shri Jashvant Mehta: Gujarat is 
a land of oil and gas. It is going to 
be a prosperous area and I have not 
yet known of a single private entre-
preneur who is interested in research 
and exploration of oil and natural gas. 
Before the creation of the Oil and 
Natural Gas Conunission, the field for 
exploration was wide open for all. 
But let us face the facts. No private 
entrepreneur is interested in funda-
mental research and the basic indus-
tries. They want money and quick 
profits. I would advise my han. friend 
Shri Masani to remember that Rome 
was not built in a day; nations are 
not built in a day. Shri Masani knows 
that the Narmada project is the life-
line for the devel-opment of Gujarat, 
Madhya Pradesh and Rajasthan. He 
also knows that this project will re-
quire " capital outlay of Rs. 1,000 
crares and it will take 15 years to be 
completed if it is executed diligently 
and properly. 

If the Plan is scrapped and the pub-
lk sector is to be jettisoned. who is 
ltoing to construct and build these pro_ 
jects? The Swatantra party i3 a com-
bination of f,,:udal elements, -capitalists 
and bureaucrats and it is a bun~h of 
reactionaries. It has no pulicy on 
basic issues like language or Kashm;r. 
Recently, its party leader Mr. C. C. 
Desai, who is an ex.:.service man and 
who joined this party, spoke in Ahme-
dabad press conference. Wnat did he 
say? I quote: 

"India could not insist on th~ 
sanctity of the instrument of ac-
cession in Kashmir after having 
trampled On it in Junagadh." 

While reading this, I felt that . the 
Swatantra party has gifted another 
Bhutto to India. One was there &S 
the Foreign Minister of Pakistan. 
Thank God he has gone away. But 
now we have another Bhutto in Mr. 
C. C. Desai. He speaks a lal)guage 

which Mr. Bhutto spoke in the United 
Nations, abusing India. When Mr. 
Desai was asked whether he favoured 
a division of the Shte along the 
cease-fire line Mr. Desai 1S r~portcd 
to have said that "the whole Cou:ltry , 
is in favour of it except Mr. Krisnru. 
Menon." Can there be a greater tra-
vesty of truth? 

Our Prime Minister has categorical-
Iv stated more than once that we de-
;ire friend,hip with Pakistan and 
seek economic and other co-operation, 
but we cannot and will not tolerate a 
second partition of India on religious 
grounds. Today, it would destroy the 
very basis of Our Indian State. Is this 
not sufficient to give the lie to Mr, 
Desai who considers that the whole 
~ountrv is in favour of partition? Let 
Shri Masani 'and Ranga and their 
tribe take note of this: that Brig. 
Usman and Havildar Abdul Hameed 
did not die in vain. 

The . plea of national government 
was made by Prof. Ranga and a pl:3 
for a government of talent was maCle 
by Shri Masani. It is a fantastic non-
sense. My hon. friend Shri Ravindra 
Varma has stated that Shri Masa.i 
knows it we stand in diametrically 
opposite camps, We are poles apart. 
8hri MasanI wants the cQ.untry to be 
divided. We want the country to be 
united. Shri Masani w'ants a holiday 
in Plan. We want to go ahead with 
the Plan. He wants freedom for ex-

. ploitation. We want to put an end 
to exploitation. He wants to play 
"American in Delhi" like "American 
in Paris." We want to be Indians first 
and last. Therefore, Shri Masani 
should stop talking of a national gov-
ernment. 

Let us come to another' tbinl(. In 
six months, we are going to face the 
electorate. We see how the opposi-
tion groups are trying to have elec-
toral alliances. Jan Sangh is never' 
tired of talking about the sovereignty' 
and integrity of India but love of· 
power makes strange bed fellows. 
Jan Sangh seeks electoral alliances 
with the Swatantra Party. But their 
policies are inimi.oal to each other: 
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(Shri Jashvant Mehta.) 
Jan Sangh wants to fight a war over 
Kashmir, but Swatantra Party wants 
to surrender it. Jan Sangh wants 
Hindi as the national language here 
and now. Swatantra leader Rajaji 
wants Engiish as the .national langu-
age. The Swatantra party has align-
ed with DMK in the south and the 
Jan Sangh has aligned with Swatantra 
Party in Gujarat without any consci-
ence. Unfortunately in this country 
there is not a single powerful demo-
cratic opposition. In democra2Y, we 
want a powerful opposition. These 
splinter groups cannot deliver the 
goods. 

There is another alliance on the 
left side. Mr. Madhu Limaye, the 
SSP leader, is forming another united 
left front. He had written a book 
Ccmmunist Party-Facts and Fiction 
in which he warned OUr country about 
the true charader of the communists 
and the conspiracy to subvert the 
foundations of our freedom. These 
political alliances will not be able 
to deliver the goods. They want con-
fusion and chaos in this country. The 

. average Indian citizen has got robust 
commonsense. They do not· want 
confusion and ,chaos; they want eco-
nomic stability and prosperity. We, 
in the Congress, want to fight this 
confusion and chaos. 

We are faced on our borders with 
two enemies. Our difficulties are 
both external and internal. We are 
facing two hostile neighbours~hina 
and Pakistan. Despite the Panchsheel 
and Tashkent agreement, we have the 
misfortune of having to face the hos-
tility of both these neighbours. Last 
year we had an armed conflict with 
Pakistan. We did not seek it; it was 
imposed on us and we passed through 
it creditably. This has caused a great 
strain on OUr economic resources and 
on our development. In these cir-
cumstances, we have to face the double 
challenge of defen.ce and development. 
Our victory over Pakistan was doubt-
less brought about by the brilliant 
strategy of our Generals and the hero-
ism 01 our jawans, but it was also a 

triumph socialistic planning. But 
for Jawaharlal Nehru's insistence Oil 
developing heavy industl"Y, we would 
not have been in a position to resist 
Paki3tan's on slaught, backed by the 
vaunted Patton tanks and Sabre jets. 
Steel is the barometer of a country's 
industrial strength. OUr per capital 
production of steel is 14 kg. against 
Pakistan's 7. Our oil products come 
to 765 crore litres against Pakistan', 
187; our production of electric power 
is 2464 crore kws. against Pakistan's 
208; our production of cement is 
93,60,000 tons against Pakistan's 
15,03,000; our production of sulphuric 
acid is 5,68,000 tons against Pakistan', 
19,000. We have 11,652 locomotives 
ag'ainst Pakistan's 1,362. All the>e 
figures show where Pakistan stands 
and where we stand. If there was no 
planning, if the three five year plans 
were not there, these achievementi 
would not have been possible. All 
our defence preparations were help-
ful in fighting against China and Pak-
istan. Our friends who are crying 
that plans should be curbed and in-
dustrial development should not be 
done would not have been able to 
fight Pakistan and China on this de-
fence and development front. Both 
these things-defence and develop-
ment-must go together. The Plan 
must be taken up seriously and car-
ried to the successful end. 

Shrl Mohammed Koya (Kozhikode): 
Sir, for the last three days we were 
hearing sermons On democracy from 
the ruling party. We also believe in 
democracy, but we do not believe in 
the demooracy of Shri Satya Narayan 
Sinha-the democracy of wits and 
counter-wits, tricks and counter-
tricks. We do not believe in the de-
mocracy of Shri Azad who wants all 
opposition to be curtailed. We do not 
believe in the democracy of Mr. Nanda, 
who has arrested a great leader of 
Gujarat, Mr. Indulal Yajnik, who is 
more popular than the gentleman 
who has just sat down. 

We believe in a democracy where 
the ruling party is criticised in a con-
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structive manner by the opposition. 
They call the no-confidence motion a 
periodical exercilie. Even if it is so, 
what is w:ong. It is a weapon in the 
hands of the opposition where we get 
an opportunity in this House to cri-
ticise the policies of the Government. 
They are afraid that their policies 
will be exposed. They were telling 
us about the heterogeneous character 
et: the opposition parties. I know, we 
have not got an opposition as in Great 
Britain. But in a way the Congress 
i"(Self is responsible for it, because 
they would not allow opposition to 
show in this country. They have got 
black money. Thep have got loaves and 
fishes of office to distribute and take 
away people from the opposition. They 
ar" laking people from the Swatan-
ira, Jan Sangh and many from the 
Muslim League also. They can bring 
official pressure and ministerial p:es-
sure. They have got licences and 
permits to distribute. They see to it 
that the leaders in the opposition are 
whisked away overnight. Shri Pattom 
Thanu Pillai, who was the leader of 
the PSP in Kerala was ofl'e:ed govern-
ship and was whitn:ed away. Simi-
larly, Shri Asoka Mehta, who was a 
PSP leader, was made the Deputy 
Chairman of the Planni:1g Commis-
sion. 

They were te'ling the Hous~ that the 
opposition parties are divided into 
Washington patriots, Moscow patriOts 
and China patriots and there are nC) 
Indian patriots. But these are the 
people who are going wilh a begging 
b~wl through every Washington str.,,,, 
for some flour and loaf and they Co.lI 
the opposition me!l1bers as Washington 
patriots. By paying 25 paise, members 
of the Swatantra Party join the Cong-
ress and even without a bath they ar~ 
taken into the Congress and the next 
day they become good patriots! It i. 
only 25 paise worth patriotism. 
~ They were saying that Mr. Mukhcr-
jez's speech was cancelled by Mr. 
Ranga's speech and Mr. Ranga's speech 
was cancelled by Mr. Gopalan's speech. 
I heard Mr. S. K. PatH's speech. I 
thought it was originally intend"d for 
the Chow!,atty Beach. That speech 
was cancelled by the speech of Mr. 

Krishna Menon. If yOU delete the 
words "I oppose the motion" and the 
musical lines about Vietnam, what ia 
the difl'~rence in their speeches? They 
say tile opposition is heterogeneous, 
but the Congress is a Parab.ahma; 
everybody is there. Hindu Maha Sa-
bhites are there, Jan Sanghis are 
there, progressive pe.:Jple like SOO 
Malaviya and' Krishna Menon--5O-
called progressive people-are there, 
Swatantra-minded people PaC and 
others are there -all sorts of people 
are there (Interruption). Yes, Shri 
Sheo N "rain is their SSP. Theref.:Jre. 
all kinds of people combined together, 
Congress is heteregencous. 

They were asking, where have you 
got the votes to defeat us? Even if 
we have not got the votes, as Jonli: 
as you are there as Congressmen 
sometimes we can defeat you. Many 
of them will cross the fioor if some-
thing that they do not like happens. 
If we could move a no-confidence 
motion at that time when the Congress 
was under the great leadership of a 
man like Pandit Nehru, now that the 
Congcess has only a Prime Minister 
Who got in the party election a ''ho-
ball-game ball" majority why c~n't 
we do it? I am told the war of suc-
cessoin is still going on. I am told 
that Shri Kamaraj is angry. Responsi-
ble people of the Congress Party like 
Shrimati Tarkeshwari Sinha have beeD 
saying that the Kamaraj-Prime MIms. 
ter difference i, widening' and thl! 
waT of successi~n is going on. The,e_ 
fore, it is possible that the same thlll,lt 
that happened in Kerala might hap-
pen here also. In Kerala the Cong-
ress had a majority. We moved a ,,0-
confidence motion and then many 
Congress members joined us with the 
result the Congress majority was 
broken like a glass. That may hap 
pen here alsO. Simplv because WI! 
have not g0t a majo-itv now, dO nut 
say it is difficult to defeat the COnJ~­
ress Government. 

In 1952, when the Oppns'tion was 
not very strong, when many Opposi-
tion narties like the Swatantra and the 
DMK had not come in the field, the 
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Congress had no majority in the State 
of Madras. Then Shri Rajagopala-

-chari was brought ·'from his house 
where he was resting and he was 
asked to lead the Congress Ministry 

. with the support of the Communal 
'Pa:ty, the Tailers Party and the Mus. 
. lim League Party. If we could do 
that when the people were not very 
much educated if we could do that 

,when the Congress Party was at its 
'peak of glory after fighting for inde-
.pendence, if in 1952 we could defeat 
the Congress, will it be difficult for 
us to do that in 1967? It can be done. 
LIl the State of Keralac what was their 
najo:ity in 195Z? What was the majo-
rity in 193-7? What was the position 
b the last elections? Let them nol 
think that because they are getting a 
majority eve!"y year this majority will 
la,t for ever and the people will 
always haVe faith even in their mis-
rule, misdeeds, malpractices and cor-
:uption. Our people are not fools. 

What happened in the State 01 
Kerala? There are 48 seats from 
Malabar area. Will the hon. Members 
belonging to the Congress Party deny. 
when I tell them that· they got only 
One seat from Ponani, which we lost 
through inadvertence, and one in 
Manjeshwar, because of the language 
trouble and all the other 46 seats the 
Congre~s lost? By God's Grace, this 
time even those two seats will be 
taken away from them. This is th~ 
position. 

Let them 'not think they cannot be 
ousted. Let them not think they will 
always be in power. India was "ot 
created for the Congress to rule. 
Congress is not the only one party. 
There are oth!'r parties Wo in this 
country. Let them not say that they 
will always be there and they cannot 
be ousted . 

. About the financi~l policy of the 
Govermnent, much has been said. 1 
do not want to add anything to the 
heap of literature that has been pub-
lished in this country about the f"'l-
lies of the Government. They say, 
devaluation was inevitable. I do not 
'IlY devaluation was wrong. But who 

was - responsible for bringing the 
country into this mess. The Congres" 
people say, do you not get a project? 
there? Are we not pll;lnning? We were 
told in the morning that the Cochin 
Shipyard may come in 1972. They say, 
but for them the country would not 
have made any progress. We have seen 
what is the progress they have made. 
The' British Government used to ask: 
'if we leave, what will happen?' 
Gandhiji used to tell them: 'yOU leave 
India and India will look after itself. 
Therefore, do not worry. If you 
leave, the country will not go to dOj!s. 
The cQuntry wili go on. You had all 
the opportunities. You had the legaC, 
of the British Government. You hag,. 
a very good and efficient bureaucracy. 
With all that you have brought the 
country into this mess, and you were 
responsible for devaluing the curren· 
cy. It is due to the pOlicy Of the 
Government. We ace told that because 
of the Chinese aggression or the Pak-
istani attack all these things had to 
be done, That is not the case. AIl 
these things' have hapened because of 
the misdeeds, malpractices and ill 
planning of the Goverronent. 

I was wondering why when we were 
criticising the Government the Congo 
ress Members also stood up and critis-
ed the bureaucracy, criticised the 01'5.-
cials. They said the officials are res-
ponsible for all this. Leave the poor 
officials alone. Get hold of your own 
Ministers. I know you are doing a 
little bit in your own party circles, 
you are giving them SGme headache, 
Do not blame the officials for every-
thing. Even in the Bhoothalingam 
all'air I differ from the attitUde taken 
by ~any Members. They ought to 

'have brought to bOdk the Minister 
concerned. 

When I was a student in the fifth 
class we had a leSSon '"l'he benefits of 
Briti~h Administration". There it was 
said: "We eave you the Railways, we 

-gave you electricity, we- gave yoU thIS 
and we ga~ you that, and therefore 
the logic was that the British Gov-
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ernment must remain. In the same 
way, these people are saying, that a 
Government which could not give 
drmkmg water to all the villagers in 
India even after ruling this country 
for 19 years must continue. They are 
claiming that they have done some-
thing. A Government which could not 
provide two meals to the millions of 
people in the country after ruling this 
country for 19 years, even after mak-
ing this country go through three Five 
Year Plans, is claiming that it has 
done something for the country. In 
my State, we were given a promise 
by the han. Minister of State-he also 
comes from our State-that at least 
during the Onam festival we will be 
given an ounce more of rice. But we 
are now told that our rations may be 
reduced. This is all due to the policy 
of the Government. 

Sir, they have not replied to any of 
the points that have been raised by 
the Opposition as far as devaluation is 
concerned. Hearing their speeches I 
was sometimes thinking whether we 
were sitting in the American Parlia-
ment Or the Russian Parliament, beca-
use the pOlicy of America was debated 
here. the policy of Russia was debated. 
But the most wonderful thign or the 
most humorous think about it is, the 
Communist Members were quoting 
Gandhiji ana tlie Congtess Members 
were quoting Lenin. That was really 
the irony of it. That is peaceful co-
existe:1ce! 

I will just quote what the Federa-
tion of Indian Chambers Of Commerce 
have said. They have got some 
knowledge about economic matters 
They have said, 

"Our economy has been ailing 
for a long time. There h's been 
much unproductive spending on 
the part of the Government. In-
dustry was not operating to full 
capacity. Agricultmal production 
actually decines and prices have 
been rising." 

About the prices I may add, our p:rices 
rose much more than the rise in other 
countries. In the last five years prices 
rose by only 2 per cent in Japan, 7 per 

cent in Germany, 12.4 per cent in 
Pakistan, 8.7 per cent in Venezuela all 
cOmpared to 32 per cent in India. 
They were telling about the progress 
that we have made. Compared to 
other countries, Shri A. K. Sen our ex-
Minister of Law when he was speak-
ing dllling the last session comparillg 
the figtiresof Our national income, our 
peT capita income, said,- with all the 
progress that we have made India ~ 
second from the bottom, above Indo-
nesia. 

A word about the bandh. My hon. 
friends, the Congress Members, will be 
surprised to know that even the 
Kerala Provincial Congress Commit-
tee joined the bandh in :Kerala Even 
the INTUC members in :Kerala coUld 
not escape joining the bandh. 

Then, Sir, about the question of 
minorities nothing has been done. The 
question Of Utdn lias been hanging 
fire for many years. Millions of sig-
natures were obtained and a petition 
was taken to RashtrapafTli's house. 
Urdu is a language of Indian origin. __ 

Shrl A. S. Saigai (Janjgir): You do 
not speak Urdu. 

Shri Mohammed Koya: I do not 
speak Urdu, I speak English and Ma-
layalam only. But, a man who does 
not speak Urdu, has the magnanimity 
Or the large-heartedness to plead the 
cause of Urdu whereas Shri Saigal 
who can speak in Urdu and who gives 
his speeches in Urdu is so narrow-
minded that he would not allow Urdu 
to be the official language in Madhya 
Pradesh. 

Shri A. S. SaigaI: I support you. 

Shri Mohammed Koya: I am ver,-
happy that you support me. That 
means something. But that support 
alone will not do. The Congress Gov-
ernment must do something better. 

Double stand.ards are seen in every-
thing. There were riots in Jamshed-
pur, Rou~kela and Calcutta. But noth-
ing was done to enquire into it. When 
in places like Banda and others there 
was trouble, judicial enquiries were 



No-Confidence AUGUST 4, 1966 Motion 

(Shri Mohammed Koya) 
ordered. Let them not consider the 
minorities to be second-class citizens. 
That is all that I have to say. 

Shri Muthyal Sao (Mahbubnagar): 
Could you really speak Urdu? 

Shri Mohammed Koya: I am sorry, 
I cannot speak Urdu. 

Shrl Liladhar Kotoki (Nowgong): 
:Mr. Deputy-Speaker, I rise to oppose 
the no-confidence Motion before the 
House, moved by Shri H. N. Mukerjee. 
Nobody has taken this Motion 
seriously, not even the Members of the 
Opposition, because when we have 
followed the debate during the last 
three days we have seen that the only 
purpose of the mover and the sup-
porters of the no-.confidence motion 
was to prepare themselves for the 
coming general elections. But in a 
democracy, in a parliamentary system 
of Government, the purpose of a no-
confidence motion is to seriously 
endeavour; on a matter of high policy, 
to criticise the Government and to 
throw it out, if possible. The Opp03i-
tion here knows that it is not possible, 
and, therefore, it has, off and on, in 
Beason and out of season, come before 
the House to move no-confidence 
motions. About the number of no-
confidence motions moved in the 
House so far, the hon. Member, Shri 
A. C. Guha, has already given the 
dates and the fates of those motions. 
The fate of this motion is also going 
to be decided the same way this very 
evening. 

Even so, let us see the points that 
Lhe Opposi~ion has brought before 
the House in order to justify the no-
confidence motion against the Govern-
ment. The two points that they have 
mentioned are devaluation and Viet 
Nam. I need not take up the Viet Nam 
iS3ue, because that has been dealt with 
sufficiently. So far as devaluation is 
concerned, the Opposition has an 
opportunity of discussing the issue on 
the substantive motion moved on 
hehaJf of- the Government. Yet, they 
.... anted to take recourse to the no-

confidence motion only, as I said, to 
seize an opportunity to criticise the 
Government in a wider field. 

Coming 
whether 

to • devaluation 
Government could 

itself, 
have 

avoided taking recourse to devaluation 
has been amply discussed in this 
House. What is more important for US 
to consider is, besides the follow-up 
measures already announced by Gov-
ernment, what more steps should be 
taken sO that the purpose of devalua-
tion is served and our economy is 
strengthened so that we can go ahead 
with our development programme 
without any further trouble. Some of 
the follow-up actions that have been 
indicated are necessary corollary to 
devaluation like restriction on imports, 
import substitution and incrp8sing 
production so as to augment ex-
port and increase agricultural 
production. 

I will take up one issue where I 
have to advance a few suggestions for 
the Government to consider. So far as 
agricultural production is con.eerned., 
we have to admit, and the Govern-
ment has admitted, that during the 
Three Five Year Plans it has fallen 
. far short ofthe demand, the require-
ments of the country. Therefore, I 
would urge on the Government to 
take positive steps so that by the end 
of the Fourth Plan we can get rid of 
the shame of depending On foreign 
.countries for our food. This I have 
repeated in this House every year 
whenever I have participated in the 
discussion on the Demands of the Min-
istry of Food and Agriculture and on 
Planning. I am glad that Government 
have admitted it and they are taking 
positive steps. 

Here I want to emphasize the 
urgency of giving the top-most 
priority to the input of irrigation. So 
many inputs have been suggested and 
they sought to be provided. But, of 
all inputs, irrigation is the primary 
factor for increasing agricultural pro-
duction. This can be proved by one 
simple test. Whenever there is 
favourable monsoOn we have bumper 
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crop and there is less heada.che for 
the Government, so far as food is con-
cerned. But, whenever there is un-
favourable monsoon, either too much 
of rains and floods or. drought cO.ldi-
tions as we had last year, there is 
ohortage of ioodgrains, the entire 
economy is disturbed and we have to 
incur huge expenditure on import of 
foodgrains. This is the real disease of 
our economy which compelled us to 
take recourse to devaluation a second 
time. Therefore, this diagnosis of the 
disease of our national economy has 
always to be kept in view, parti-
cularly at this time when the Fourth 
Plan is going to be finalised. 

Along with irrigation comes the 
question of floods. Floods and drought 
are the two great enemies to agri-
cultural production. Even if we pco-
vide irrigation, but do not control 
floods and allow them to come as 
happened this year in some parts of 
the country, whatever crop is grown 
by the farmers is destroyed by the 
floods. Therefore, control of floods in 
such areas where devastation is heavy 
and provision of irrigation facilities 
all over the country, particularly in 
the drought-affected areas, should be 
given top-most priority. Irrigation 
facilities shOUld be provided in such 
areas where they can grow crops, 
particularly paddy, during the winter 
month<. I think these things are not 
being attended to with that seriousness 
Ilt present. 

Much has been said about foreign 
aid. It is true that our foreign 
exchange position became very 
serious, our ba'ance of trade became 
very adverse and so we had to hke 
recourse to devaluation. In the matter 
of taking further foreign aid we have 
to see that we hke that much 01 
credit that is necessary, firstly, to 
augment our agriculture and, ~eoondly. 
to increase the production of such 
things as can be exported to earn 
foreign exchange. That is the only 
sure way we can get out of the 
present difficulty. 

Here I want to mention one thing. 
One of the follow-up measures is 

import substitution. We have set up 
a _ large number of reseancb 
laboratories in the country. When w .. 
go through the w3rking of the national 
laboratories we find that the con-
sumer departments have not given 
enLouragement to these laboratories 
and our research scholars to go 
ahead with their research projects, to 
develJp our indigenous know-how 
and, therefore, the import substitution 
has been very much hampered.. There-
fore, when we have been faced with 
this predicament of taking recoucse to 
deva.uation, we have seriously to 
examine as to whether we have fully 
utiliZed the national laboratories. 
whether we have fully utilized the 
services of the research scholars in 
these laboratories and, if not, what 
are the reasons for that. 

15 hrs. 

There are various instances whereby 
researches made in these laboratories 
are sabotaged 'in a way; that is, while 
progress is being made in deveioping 
indigenous know-how, long-term 
agreements are entered into with 
foreign collaborators ~o that that 
particular item will never be .~om­
mercially exploited. There are various 
instances that we come across in the 
various laboratories. Particularly from 
the Estimates Committee's reports on 
the laboratories that have been sub-
mitted to the House last year and year 
before last we will fin:! that several 
instance. have been pointed out. The 
Estimates Committee have urged the 
Government that for the s'ake of the 
national economy this matter should 
be taken up very seriously and in nO 
case, when there is a possibility of 
developing indigenous know-how, 
long-term agreements with any 
foreign collaborators should be allow-
ed to be entered into. 

So also there are certain foreilm 
aids whiCh are offered to us. We 
simply accept them because it ha~ 
rome and we w~t foreign exchange .. 
There we have to be very cautious 
now. Even if the pat;ticular fore; ~n 
aid mav be wanted and easily avaih-
ble, we must not go in for it if that 
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is.going to create an additional burden 
to us and if it is going to affect the 
development of our indigenous know-
how. This way we shall be able to face 
this problem with strength and 
courage. 

As regards the fear that many 
Members have expressed in this 
House, and also outside, that devalua-
tion will bring further devaluation 
and so on and so forth, I for one as' 
a student of economics do not fear 
that such a thing, will happen in this 
country because of the follow-up 
actions that the Government have pro-
posed. They are very vigilant about 
it and they will see that no evil effect 
of devaluation takes place in this 
country. 

Lastly, I will take up the question 
of holding the price line. It is true 
that the internal prices should not 
increase as a result of devaluation but 
prices have risen and, therefore, very 
stringent measures should be taken. A 
proper machinery should be set up 
not only to hold the price line but 
to bring the prices down because the 
prices are already very high. 

In this connection I would suggest 
that so far' as essential commodities 
a:e concerned, as Government has 
already begun, for the fawns there 
should be consumer stores and for the 
rural areas there should be multi-
purpose service co-operatives. These 
are the only two ways whereby we 
can .check the rise in prices. Pallia-
tive action in this direction will not 
solve the problem. A network of this 
machinery must cover the entire 
country so that no one is left unserved 
by the fair price shops and the prot!-
teers and blackmarketeers cannot have 
a free way as they are having now. 
We have seen that if there is " rise 
in taxation by .. 01 per cent, the price 
in the market will immediately rise. 
So also now, even though there is no 
reason tbat the prices of internal 
commodities should rise, the prices 
have risen. That is the experience of 
everybody and that is the experience 

of the Government also although the 
difference may be in degree, as to 
how mu~h they have increased. 

These are the few suggestions I 
would like the Government 'to con-
sider. As I said before, I do not find 
any point being proved by the Oppo-
sition in support of the N o-confidence 
Motion and I have no doubt that this 
will be thrown out by the House. 

Dr. M. S. Aney: Sir, I wish to 
thank you for giving me an oppor-
tunity of making some small observa-
tions on the motion that is before the 
House. 

The debate on this No-confidence 
moti'~n has been likened and 
characterised by some of my han. 
friends on the Congress Benches as an 
ume21 c:oe. What they meant was 
that when a motion of no-confidence 
debated in a body like this, the expec-
tation is that at the end of the debate, 
if it succeeds, there is a change of 
government and transfer of power; 
but, so far as this House is concerned, 
everybody knows that there is a party 
which commands more than three-
fourths majority .. ' 

An hon. Member: Brute maj0rity. 

Dr. M. S. Aney: I do not give it 
the adjective. The total strength of the 
Opposition itself is very small. There-
fore there is no reality introduoed in 
the discussion at all. We know, we 
have to loss and they know, they have 
to gain and we have to remain what 
we are in spite of the arguments that 
we have used against them and they 
have to remain where they are for 
whatever they have hurled against us. 

AD ,hon. Member: They are 
incorrigible. 

Dr. M. S. Aney: Therefore, the 
seriousness which a discussion of a 
no-confidence motion generally 
creates is not to be seen. That is a sign 
of unreality. In spite of that, we 
have seen-it would appear to any-
body who was listening to it very 
patiently and with understandlnf-that 
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most of the Members spoke with a 
good deal of zeal and feeling about 
it. When I listened to the first speech 
which my han. friend, Shri Mukerjee, 
DLc.:,-he is always a brilliant speaker 
-'---he rose to special heights of elo-
quence and appealed to the Members 
of the opposite side. 80 also, various 
other speakers spoke with the same 
kind of earnestness and zeal. With 
this kind of earnestness and zeal that 
is there. we know what the result is 
going to be. 

There is some difference between 
the positi0n in which the previous de-
bates on the no-confidence motion 
have been held in this House and this 
one. In fact, my hon. friend, 8hri 
Mathur, in his characteristic way, said 
that it is an annual feature. Yes, it is 
3n a:mc·.l( feature. That is true, but 
the:'c i < something more in this de-
bate th~n that it is an annual feature. 
The arguments add:essed here may 
or may not impress the Members to-
day in' this House on the other ben-
ches, but the debate is being held in 
some peculiar circumstances. Those 
wh" are speaking here are speaking 
not to influence the Members who 
are sitting here but to influence their 
masters outside. Let me tell them that. 
The whole story of charges and coun-
ter-charges that has been told here is 
not with a view to convincing each 
other here but to tell them that· this 
is being heard and is going to be in-
terpreted afte: the debate is over all 
over the country when the election 
campaign is going to come which will 
be in a short time. It will be heard 
and it will be explained all over the 
country. Every sentence, every allega-
tion made by one party against the 
other will be explained to them and 
they will be the pesons to deter-
mine ultimately the fate of this. You 
have to face 'a vote of the people as 
8 result of the discussion that has 
taken place here. That is the posi-
tion of this debate. This position 
should be very well known to our 
friends there. 

This being the case, in my opinion 
it' is very important to see what is 

the real attitude in which those who 
have been sent here as representatives 
of the people try to unde:-stand each 
other when this debate is going on. 
We are !!lot meeting in ordinary times. 
We are meeting in rather extraordi-
nary times, when the need for the 
utmost co-operation and the utmost 
unity among 3.11 the parties is being 
felt by us. That had been st3.ted 
several times. I only want to bring 
that point to the notice of the House 
which assumed that India is a country 
without any enemies. We had two in-
vasions on our soil from the two hos-
tile neighbours of ours. They are try-
ing to i"fringe OUr sovereignty and 
territorial integrity and they are also 
trying t" infuse a feeling of disloyalty 
amongst our people in this country 
in various places. That is however, in 
reality the situation in which we art 
placed today. 

Soon after this session is over, we 
shall be called upon to approach our 
constituencies and ask for votes, so 
that a'te: the elections we could form 
a new Government.- The people who 
have returned us to this HOUSe for 
the past five years should keep in 
mind the incidents and activities of 
the Government over the past five 
years and then come- to the conclu-
s}on as to what shall be the proper 
G<lvernment to rule this cou"t~y for 
the next quinquinnium a"d whether 
the Government which has been in 
charge of the administration for the 
past five years or even ten years has 
been of such a nature that they can 
safely entrust the affairs of the coun-
try in the hands of those very peo-
ple for a further period of 5 years. It 
is a question which they have to think 
for themselves and which we have 
also to think for ourselves. 

Let us remember that the need 
for national solidarity is being keenly 
felt by us and this is the time when 
we should seriously think as to what 
should be the Government that we 
should have at the end of. these 
five years. I think you will admit ~at 
this is the occasion for Us to think 
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over this question more seriously than 
ever before. 

We talk of our foreign policy, fin-
ancial policy, etc. We all realise 
that some serious mistakes have been 
made. At the same time we should 
remember that if proper care is not 
taken of our finances, then the evil 
of devaluation will have very far-
reaching adverse consequences. If our 
finances are not properly administer-
ed by proper persons hereafter, if the 
price-line is not properly held, if the 
expnrts do not increase to our sa-
tisfaction, then there will be only 
chaos and all the evil consequences of 
mal-administration will follow. There-
fore, we have to see what the experi-
ence of the last five years or ten years 
has been and decide whether ihose 
who have been in power should con-
tinue to be left in charge of the same 
or it should be given to others. We 
all feel like that and I believe that 
.ome members on the treasury ben-
ches must also be feeling in the same 
way. 

Whenever there was a national 
emergency or a national crisis, the 
whole nation stood as one man; 
though the ,e were differences, in a 
national emerge:lcy they were forgot-
ten and the whole nation stood as 
one man. That feeling of unity and 
solidarity has to be restored. We are 
seeing todav that there are several 
hostile i:lfltiences around us. This IS 
a time when we have again to think 
of national unity and national soli-
darity. We have to think in te=s of 
having a Government, truly represen-
tative of the whole nation and not 
only of a particular party. You may 
perhaps succeed in getting a larger 
number oE c-epresentatives in this 
House. but not the support of the 
majority of the' number of voters of 
this country. When a national emer-
gency arises, with what face can yOU 
approach the OppOSition Parties and 
tell them that thev must now 
come together? Therefore. you 
must carry these discussions 

here in such a way not as to widen 
the gulf between the parties but to 
understand one another mOre careful-. 
ly and more intelligently with a view 
to coming together and bridge up the 
gulf. This is an opportunity afforded 
to Us to revise our old ideas, doct-
rines and dogmas in light of new for-
ces and not from the point of view 
of party politics sayi·ng that this is 
my party and that is my party, but 
from trUly national point of view. 

The Congress is the Party which 
had got the best of traditions; it is a 
Party which had been led in the 
past by man like Mahatma Gandhi; it 
is a Party which had been led by 
great and ewnent men like Loka-
manya Tilak; it is a Party which got 
freedom for this country; it is a 
Party which was led by ou, late Prime 
Minister; this Party has had leaders 
who did not have any narrow out-
look, but who had an outlook which 
was universal in spirit. It is in that 
spirit that we have tq look at this pro-
blem today. Even a'ter this debate 
is over in this lIouse, the debate ",,1. 
continue as I have stated bef":e out-
side the House and throughout the 
country and the people will be dis-
cussing the same problems. So our 
stand should be such as would enable 
us to form a Government, truly re-
presentative of the people, a national 
Government. It is not proper to think 
in te:ms of Congress Party or this 
party or that party, but we should 
think in terms of being India:1s, In-
dians tint, Indians second and Indians 
last. It is in that spirit we must look 
at this debate. We shou'd approadl 
the electorate SO as to bdng them to-
gether to evolve a cohesive interpre-
tation of ou: ideas, and unanimously 
acceptable policies so that it will be 
possible for the nation to form a truly 
representative national government, 
so that this great l:1dian Republic 
shall stana united and shall success-
fully faCe any emergency that might 
arise in future. . 
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I thank yoou for Raving given me 
the opportunity to speak. 

Shri Joachim Alva (Kanara): A.~ 
heard the magnificent and eloquent 

speech of my han. friend Shri H. i •. 
Mukerjee in his true Oxford style, my 
mmd went back to our Father and 
Founder of our great nation, Mahatma 
Gandhi. 

When I was com~ng back after the 
end of the Commonwealth Pa:lia-
mpntary Conierence in London, la!t 
month, with the little money I had, I 
had purchased this book at London 
airport, "Lord Moran On Churchill", 
which is in my hands, at a cost of 63 
ehillings. .• 

Shri Ma.noharan (Madras South): 
Place it on the Table of the House. 

Sbrimati Vimla Devi (Eluru) After 
devaluation, what is the price? 

Shri Joachim Alva: There is a ven-
in teresting passage in this book which 
has been written by Lord Mor:m who 
was the personal physician of Chur-
chilL At page 53 of this book he talks-
of two men who had t!ote greatest in-
fluence on Churchill. Churchill looked 
to Gen. Smuts for the approval of 
anyone of his actions, and Smuts wa.' 
a kind of dictionary whenever he did 
anything big or small. And here IS 
the passage where Lord Moran refers 
to this and says: -

"I can think of only twc>-who 
have Winston's ear because he 
respects their mental processes. 
The other, of course, is the 
Prof ... 

The Professor referred to is Profe3-
SOl' Lindemann (afterwards Lord 
Cherwell). Churehill always used to 
listen to these two people. Then, the 
passage goes on to say: 

WinstOn is encouraged when he 
hears from Smuts that he is pro-
ceediag along the right lines .... 

Then follows the conversation with 
which we are concerned now. 

''P.M.: As I got older, I begin to 
see a pattern in things. 

.Smuts: There is a patter.l in his-
tory though it is not easy to see or 
follow. 

Smuts (spoke of Gandhi): He is 
a man of God. You an:! I are mun-
dane people. Gandhi h~ appeal-
ed to religious motives. You never 
have. That is where you have 
fai:eci 

P.M. (with a great grin): I have 
made more bishops than anyone 
since S1. Augustine. 

But Smuts did not smile. His face 
was very grave. Here is the tribuLe 
paid by one of the greatest men in 
history to Mahatma Gandhi, and 
Churchill who was such a great state-
sman sat in silence when Smut' 
reminded him of the true gceatness ot 
Mahatma Gandhi. The reasOn why 
I am referring to this is not because 
of the Devil quoting the Scriptures. 
but because I want to point out that 
these friends opposite Us are prodi-
gal sons who have strayed away from 
the great house of our Indian Nation-
al Congress. We are bitterly sorry 
that they had left us. Shri H. N. Mu-
kerjee has served nearly ten yean 
of his life in jail; so has Shri A. K. 
Gopalan. They have grown weary in 
the service of the M.otherland. There 
are a number of patriots on the other 
side, and we would have ven- much 
liked to have them on this side ,beca-
use they have also made sacrifices for 
the country. But, unfortunately, their 
methods are different. 

The han. lady Member Shrimati 
Renu Chakravartty was also under-
gcound for some time and has sufi'er-
ed. She is the daughter o' a great 
man, Dr. Roy. When I condoled with 
her, she sent me a' card where Dr. 
Roy had said: 

"I shall keep the Bharat, and 
you keep the Ratna.'. 

Shri Indrajit Gupta (Calcutta 
South West): Shrimati Renu Chak-
ravartty is not the daughter of Dr. 
B. C. Roy. Let not my han. friend put 
the wrong relationship into the record. 
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Smi ~oachim Alva: I am sorry 
She IS his ruece. U my hon. friend had 
not inter:upted me, I would not have 
made that mistake. . 

We a:e sorry that they have left 
our fold. We. are sorry that they hav" 
tak~n to paths and courses of actiol: 
which are destructive of the best in 
Indian society and Indian culture. 

If we glance right from Africa to 
South-East Asia, ours is the only 
count:y whiCh has kept our libert'l 
going. Look at the continent of A!~ 
rica, where there are nearly or over 
30 countries, most of whom have fal-
len one by one under a military gov-
ernmen t. If you go to even a place like 
Cairo, you will find a:med police at 
every corner. You may also go to 
Burma; there, the great patriot U. Nu 
is still. in jail. If you go to Bangkok, 
YOU Will find that the-Parliament is 
locked up there. I asked them 'Where 
is the Parliament?', and I was told 
'The:e is the Parliament; it is locked 
up!". If you go' to a country like Indo-
nesia, the Parliament there is now in 
commotion every day. TIl'" is the state 
0; affairs in ull thost! countrie.3. And 
yet our friends opposito a:e not prE>-
pared to give credit to India which has 
remained stable, and which has been 
built by Mahatma Gandhi for whuse 
rreedom uP he had shed the last droD 
of his blood. Had he remained aliv~ 
for some more time, he might have 
gone out to Pakistan, and as a result 
of his efforts, both our countries could 
have remained united. This.is the 
background of our .country. 

Today, Jawaharlal Nehru's daughter 
happens to take over the crown. The 
question is whether she has been elec-
ted unanimously by the party. If she 
has not been unanimously elec'.ed by 
the party, it is no fault of hers. If 
han. Members find fault with the Con-
gress Party, then I would say that the 
Congress Party is like any other de-
mocratic party in the country. 

U my han. friends find fault with 
our country and say that our country 
is going with a begging bowl before 
ethl!r countries, I would sa:;, that even 

the USA today i.s finding it difficult -: 
to maintain the value of her dollar. 
The United Kingdom is also finding 
great difficulties about her pound. I 
was present in the galleries of the 
HOUSe of Commons when the Tories 
were asking Mr. Wilson to get out 
of office. So, this is not something 
new when OUr han. friends opposite 
want our Prime Minister and the Ca-
binet to get out. Other countries are 
facing greater difficulties. But our 
trouble has been due to the fact that 
We have been too much attached 
either to the dollar -Or to the pound. 
The dollar and the pound have held 
their supremacy far more than it can 
be justified. The two countries have 
made an u.1holy alliance Or have 
an unholy collusion wherein econom'c 
supremacy is concerned. President De 
Gaulle ;, today demanding that the> 
payments to which his country is en-
titled shOUld be made in goU. 
If President De Gaulle succeeds, then 
we shall perhaps be released from e,,, 
tentacles of the dollar and the pound. 
My han. friena Shri Krishm. Menon 
has m3.de a mc...i~ v3.1U'.2d suggestion 
that the dollar should be devalued. 
and' surely there is something in it, 
because so far .. s the countries in 
Asia are concerned, our rupee has 
been a great factor. Our fupee was a 
great factor in South-East Asia. It 
used to command respect. Now, there 
is going to be set up the Asian Deve-
lopment Bank which is going to be 
bossed by America becaUse they have 
put most of the capital, to the tune 
of nearly 1000 billion dollars, and 
We are again going to be fleeced on 
t"e other side through all these pro-
cesses. But what happened was that 
there was devaluation, and this deva-
luation came as a surprise. It was not 
that devaluation was accepted, but it 
was forced on us. It was not as if we 
accepted it of our own accord. We 
should not accept anyfliing from any 
country at the point of a sword or at 
the point of force whereby our mO-
ney will lOSe its intrinsic value. My 
hon. friend Shri S. K. Patil did not 
know that even President Nasser was 
having difficulty in Iletting food from 
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America. The Americans tightened 
the screw there and they s:id 'We 
shall not give any food'. There is a 
party in the US Congre3s which says 
that 'We sh'lll not give any food to 
other countries unl€ss they tce our 
policies'. So, the tall story that food 
is given without conditions, and that 
aid is give:> without strings is a story 
that we cannot easily swallow. But 
we have au: .own difficulties. What 
the Fi!1ance Minister should have done 
is that he should have taken a series 
of ruthless measures alo:1g with de-
valuation. Devaluation is something 
which we do not like, because the 
rupee today is a small creature when 
you go abroad; the rupee today does 
not command that respect which it 
ought to. If. alo!1g with devaluation, a 
numb~: of other ruthless measures 
had been taken, then that would have 
been a ::lifferent story. 

In England, there has been a great 
cry thal the fiVe big banks there are 
making enormous profits, and the Bri-
tish Parliament is demanding that 
resL'ictions should be put on the Bri-
tish banks. Il that be the position in 
England, then what about our banks 
here? Why should 'we not nation-
alise our banks? There are hardly a 
hundred families, and probably 500 
account-holders who are taking away 
nearly two-third of the advances by 
the banks and the small entrepreneurs 
are getting nothing. Unless the banks 
in India are nationalised we cannot 
have any security for the masses of 
India. 

Then, there is the question of the 
nationalisation of the general insu-
ranCe companies. The Economic Times 
which is Asia's best economic paper 
in its issue of 1st August has listed 
32 general insurance companies; out of 
them, the New Indias alone have a 
total assets and premiums amounting 
to nearly one-third of the total assets 
of the rest. The total assets are about 
Rs. 7921 lakhs, and the profits for 
these 32 general insurance companies 
have been of the order of Rs. 524 
lakhs. So, why should we not take 
over these general insurance compa-

nies? One line morning, Shri C. D. 
Des'1mukh aB our FinanCe Minister 
b~oug'1t all the life insurance compa-
·nies within the public sector. Why 
should we allow these mi'ch cows to 
be milked b;r the eapitalist commu-
nity Who have these general insur-
ance comp~!Iieg under the:r control? 
The Finance Minister is a man who 
has been in the heart of capitalism in 
Calcutta, and he knows how the Bri-
tish and the Scottish jute and tea 
lords have been lording over the mar-
ket there, and he knows how the jute 
and tea lords have corne~ed every-
thing, and they have cornered all the 
ihanc"s and also the best men, both 
the brown and the white. It is time 
th~t he took some drastic measures 
to set t"ese things right. 

Then., we should have a complete 
Monopolies Commission sitting· in in-
quiry. In England there is the Mo-
nopolies Commission sitting in in-
quiry. It will be a shock to my hon. 
friends if they were to read the Lon-
don Times 01 June 18, 1966 where they 
will find a report to the effect that the 
leading tyer companies have been fir-
ed and have been fined heavily for 
restrictive practices. You will be shoc-
ked to know that the' Firest~nes, the 
India Rubbers, Dunlops and what not, 
all the leading tyre companies of Eng~ 
land and of the world have been sub-
jected t6 a heavy fine because they 
adopted restrictive practices in regard 
to the sale of tyres. Here we do noth-
ing o.~ that sort, and we just allow the 
tyre companies and other companies 
to become as rich as they can and the 
result is that the ordinary consumer 
suffers. So, r submit that a Monopo-
lies CommissiOn is very essential be-
cause unless we have such a commis-
sion, the strangle hold of the news-
paper barons cannot be lessened. We 
do not learn from England, whatever 
We can learn with safety and efficiency 
and quickness. England is still the 
home 01 democracy. The British Par-
liament is still the mother of Parlia-
ments, and England has m~ny les-
sons to teach us. If on the Iioor of the 
House of Commons, as early as this \ 
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month and as early as last month, 
the Monopolies Commission could hold 
an inquiry, wherein also the five big 
bank, of England could benauled up 
in regard to the huge profits that they 
had made, what about our country' 
Why should we be afraid of. taking 
action against the few people who 
control our money market? 

Then, I would submit that we shoul ' 
have extensive and intensive manu-
facture of indigenoUg defence Imple-
ments" but we have not done tliat. }I'or-
tunately, We have had the serni-au-
tomatic Ishaopre rifle, the new moun-
tain gun (75 m.ln.) light-self-loading 
pistol, 1'ecoilless gun, anti-tank gTen-
ade or rockets, man-dropping para-
chutes, winter garments, ice axes, 
high-altitude tents and sO on. 

8hri S. M. Banerjee (Kanpur): On 
a point of order. The hon. Member 
is giving out information in regard to 
defenCe matters. 

8hri Joachim Alva: These are the 
implements which we have manufac-
tured and we have saved thereby a 
lot of ~oreign exchange. So, why 
should we not go on making these 
defence equipment and defence imple-
ments on an extensive scale? The 
former hon. Defence Minister, Shri 
Menon was laughed at when he 
produced lOme implements in the 
ordnance f.actories which were not 
entirely meant for defence. But go 
down to the French aircraft manufac-
turing companies; go to some other 
public sector companies therein you 
will find that they produce consumer 
goods a'ong with big machines. Per-
haps we do not know. We do not read 
about what is happening in other parts 
of the world. 

There should be no import of food 
at Jeast after 1970. If we do not fix 
a target, we shall be laughed at. 
Little children in foreign countries 
tell us: 'I have givel, a litt~e food for 
your country'. Our self-respect and 
dignity de-nands that we should not 
accept an, fc·1)d from abroad. We do 

not want it. We are grateful to the 
United States for the food they have 
given us; we are grateful to the other 
countries for the food they have sen~ 
us; children of other countries have 
helped us. But after 1970, not a ba" 
of rice or wheat should be imported 
into this country. Our country is big 
enough and large enough to produce 
all the food we require. And if at 
all we have to import food, let us pay 
hard cash and get it. But let us not 
go with a begging bowl for food. Let 
us not depend on PL 480. No~ 
seems to have been done even now 
in regard to the achievement of self-
reliance on the food front. 

We should also have self-reliance 
in the matter of our aircraft manu-
facture. Let us go even in aerial 
bullock-carts discarding most modern 
planes but let us save that money and 
let Us have aeroplanes manufactured 
ourselves the Avro machines and so 
on. We ~an fly them rather than pay 
foreign exchange for foreign planes. 
Once upon a time, that is 30 yeara 
ago, Russia had not enough planes. 
But see the Soviet Union today. See 
the number of aircraft they have. At 
a civil airport in Moscow, last year 
I counted, over 200 of, them. You 
cannot even count them while getting 
down. If Russia could do that, if her 
citizens could travel freely in their 
planes, we should also be able to do 
the same. May be we may have 
smaller planes or planes of an inferior 
variety. But it is time our country 
did something in this respeCt. We 
have got a big network in the Indian 
Airlines, the largest civil airlines of 
any country . But we must chalk out 
a programme of self-sufficiency and 
achieve it in ten years. 

There should be penaJisation -- of 
exporters who bring us a bad name. 
When Shri Lal Bahadur Shastri sen' 
us on a delegation to East European 
countries in 1965 headed by 8hri 
Malaviya,. in Budapest, we had a 
meetin" with the Chamber of Com-
mercE>.o They said 'We bougnt 5,00,000 
metres of cloth from one of your 
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mills: but it was all sticking like 
gum'. This huge quantity of cloth 
means a jot of money. On inquiry, 
we found that this was manufactured 
by one of the biggest units in the pri-
vate sector in this country. I am pre-
pared to hand over the name of the 
'firm to Government. When I asked 
the boss of that concern, perhaps the 
biggest industrialist in India, he said 
'This mill is not under my control'. 
However it is under the control of 
his son'. Whatever be the position 
concerning the legal responsibility, 
the moral responsibility is evaded. We 
draw a curtain between our private 
and public life. That has been the 
bane of Indian public life-you draw 
a curtain between private and public 
life. If that particular textile concern 
has sent 500,000 metres of cloth to one 
of our great friends like Hungary and 
when they have told us in most digni-
fied language that the cloth sticks like 
gum, that company should be debarred 
from the grant of any export licence 
in future. But we shall not do it 
because the Ministers will be pres-
5urised, the Secretaries will be pres-
surised, MPs will be pressurised and 
the thing will gO on for ever. This 
is the kind of thing that damages oUr 
reputation that makes us lOSe our 
friends as' well as valuable exchange 
an.d bring ruination into our country. 

In regard to the production of 
cotton, we have set a target. But we 
find that the production is not accord-
ing to the target set. Every year the 
production has gone down-I have got 
the figures but I cannot quote them 
for lack of time. 

Lastly. how is it that jute is going 
into China from here through Nepal? 
I would like to know hOW the jute 
lords are selling it this way, selling 
the pass away! . 'How is our jute 
going to Nepal and via Nepal to 
China? 

These arf' Important matters. Unless 
..... e close the gap, we have no safety 
line. Our agricultural production 
will lag behind, our industrial produ,"_ 
tion will suffer, our foreign exchan"ge 
1130 (Ai) LS-9. 

difficulty will continue and we will 
always be beggars at other countries' 
doors begging for food, when we know 
that there can be plenty amongst WI. 

Comi!lg to Vietnam, Shri Ii: N. 
Mukerjee made much of ou~ weak-
ness. I think our Prime Minister did 
a very good thing by going to Cairo. 
to Belgrade and finally to Moscow on 
the Vietnam peace mission. I was 
the first Member in this House to 
condemn the napalm bombing in 1953 
by the French' in Indo-China. 8hri 
Krishna Menon read out yesterday 
from the New YOTk Times of 1950 to 
show that the Americans- did not 
intervene in Vietnam out -Of any 
altruistic motives, but they went 
there to tap the enormous natural 
resources of Vietnam to improve their 
own economy. They jumped into 
Vietnam in 1954 with that objective. 

We are under a delusion that our 
safety line is in Vietnam. These 
bombs which are being dropped on 
people there may be dropped on our 
own bodies; children are being des-
troyed by Napalm bombs. If We do 
not protest in time. thOSe bombs will 
come upon us one day. 

The late Mr. Arthur Henderson, 
one of the pioneers of the Labour 
Party was one of the pioneers of dis-
armament long ago--some of yoU may 
not have been born at that time. In 
1932 he was the Chairman of the 
Disarmament Conference which met 
at Geneva. I was reading about It 
While I was in jail. I was shocked 
when his son. Lord Rawley, told us, 
in London last month 'Bombing is a 
part of war and you will have to stand 
it. whether you like It or not]' These 
are serious matters. Are we going 
to see napalm bombs dropped on our 
children. bombs that will flay them 
alive? 

Now. the efforts of our Prime Min-
ister to bring about peace are com-
mendable. I was present in the 
Gallerv of the House of Commons on 
the 7th of July when Mr. Wilson was 
replying to a point raised by Sir A:lec 
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Douglas-Home, the Tory Leader. 
would just quote the last sentence of 
Mr. Wilson's speech winding up the 
Viet Nam debate: 

"1 would rather try and fail and 
finally win than not try at all". 

So far as peace is concerned, it is 
better to try again and again. The 
objective is very great. We haVe got 
to achieve it. Our Prime Minister 
has done a good job and the allegation 
that Shri Mukerjee has made cannot 
be levelled at those elforts of the 
Prime Minister. We are the people 
who are going to suffer, if the bomb-
ing contInues in Vietnam. Our coun-
try will be in danger then. So what-
ever is done in the direction of put-
ting a stop to that and restoring peace 
that is worthwhile. 

Lastly, let me say this. Shri 
Mukerjee was always an adrriirer of 
the rose that Jawaharlal Nehru put 
on. That rose has now been trans-
ferred to another personality whom 
our Party has elected leader with an 
overwhelming majority. May he not, 
great orator that he is. trample that 
rose under his foot! 

Shri Umanath (Pudukkotai): While 
speaking on this no-confidence Motion, 
first of a1l, 1 wish to draw the atten-
tion of this House to the most 'impro-
per and highly atrocious pel"'formance 
of our Prime Minister while in 
Moscow. At a banquet given by the 
Soviet Government, our Prime Min-
ister spoke thus, as reported in the 
Hindustan times of 16-7-66: 

"Even the so-called progressive 
parties together with others hav" 
sometimes abused this freedom 
and have resorted to strikes and 
violence which are against nation-
al interests". 

This statement follows closely on 
the heels of the heroic struggle of the 
toiling millions in Kerala, Bengal, 
Bihar and other States' against rising 
Pf~S, food shortage and for hilZher 
D.A. and restoration Of ration cuts. 

Not satisfied with attacking the un-
armed workers, peasants ~ and middle 
class employees with the military and 
police at home, she has carried this 
attack to the citadels of foreign 
countries in the presence of a iar2" 
number of foreign government digni-
taries. 

Does she not know that to do that 
was highly improper and' anti-
national? Perhaps at file banquet. 
she lost her bearings and did not 
know what she spoke. Or perhaps 
having realised that millions of our 
own countrymen hav·e. lost confideDCt! 
in her, she was trying to earn the 
sympathies of the foreign governments 
against her own countrymen. Patriot-
ism indeed! 

One of the main points made out 
in defence of the Government is that 
the present economic debacle on the 
industrial, agricultural and foreign 
exchange fronts which led to the 
much-hated devaluation, was not the 
result of past policies of the Govern-
ment but due to unforeseen develop-
ments such as the India-China conflict, 
the Indo-Pakistan conflict and th" 
recent drought. The two-pillar policy 
of defence and development arising 
out of the India-China war was 
brought into effect from late 1963 
onwards, whereas the plan crisis in 
industry, agriculture and foreign ex-
change set in in 1961 and 1962 itself. 
During the mid-term appraisal, they 
admitted that during 1961 and I98%. 
the average annual rate of growth of 
national income dropped from 3.7 per 
cent in the First Plan and 4' 1 per cent 
in the Second Plan at constant prices 
to 2' 5 per cent in the first two years 
of the Third Plan. They admitted a 
fall in the food production index fro!Jl 
137' 5 in 1961-62 to 131' 3 in 1962-63, 
They also admitted shortfalls in in-
dustria1 production in many sectors. 
Where was the India-China war then? 
What more proof is required to sup-
port OUr contention that the stagna-
tion in the economy leading to the 
present climax had its root. in ~ 
past policies of the Government. 
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Shri S. G. Barve, Member, Planniri.g 
Commission, rendered a yeoman ser-
vice to the country when he pinpoint-
ed the Government's responsibility in 
this matter. He said: 

"Our present troubles have arisen out 
of the fact .......... ne does not say 
Chinese and Pakistani aggression and 
drought, he says-

that the new industries 
set up with imported equipment 
and knowhow and dependent upon 
imports o~ components and raw 
materials, have not been able 
collectively to build an export 
potential, adequate to take care 
of the import requirements and 
service obligations of foreign loans 
and royalties." 

am quoting from Problems of In-
dustTial GTowth in India, 1966. 

It is this policy of building indus-
tries dependent on foreign monopolies 
and similar policies of tne Goveril-
ment that have come to roost today. 
This Government whiCh called us 
pro-Peking, are themselves taking 
re~uge under China and pakistan to 
cover up their bankruptcies. 

If post-1962 developments had any-
thing to do wit,h the present plight of 
our people, it is again this Govern-
ment's so-called policy of Defence 
and Developmpnt that pusned the 
country's economy to the pre-devalU-
ation precipice. 

Even at this stage, our Government, 
instead of coming down to the plains 
of political realism of taking initiative 
far a negotiated' settlement of our 
border dispute- with China, made the 
plunge for the devaluation sell-out 
to the Americans. "Sell Independence 
to save Independence" is the latest 
slogan of this Government. This is 
the political superstructure of their 
latest economic slogan: "Take more 
loans to pay back lQans". 

When Mr. Nanda, the other day, 
introdu~ed the Unlawful Activities 

Prevention Bill, he suddenly develop-
ed a love for the Na\ional Integration 
Council decisions of 1963, The same 
Council had decided that Government 
should formulate and execute special 
plans for the accelerated development 
of markedly backward areas in eacb 
State, the continuation of the back-
wardness of which posed a threat to 
national unity. 

The Planning Commiss;on team ap-
pointed to go into this question re-
commended that backward areas must 
be identified by the end of the finan-
cial year 1963-64, but not a single area 
has been identified, even 2! years 
after the targeted date. 

This pow~r-mad Government whi~h 
hastens to arm itself with Fascist 
powers to suppress the people in the 
name of the decision of the National 
Integration Council, has chose)} to 
ignore the decision of the very Coun-
cil having crucial relevance on integ-
ration. 

The greatest threat to our national 
integration is posed by the Govern-
ment's policy towards the tribals in 
our country. The latest case in point 
is provided by the. Government's .con-
duct towards the tribals in Tripura. 
The Dhebar Commission report 011 
page 484 says: 

"The influx of displaced person 
from Pakistan t'D Tripura has 
been enormous and has upset the 
loo;,al economy. This has greatly 
affected the tribals and has made 
the land problem acute. The 
rights of the tribals in land should 
be safeguarded." 

And the Commission recommends: 

"At present there is no schedul-
ed areas in this Territory, The 
Chief Commissioner has suggested 
that the areas of Kanchanpur, 
Chamanu, Amarpur, Teliamuru 
Block and some other areas under 
Sadar, Belonia and Subroom Sub-
divisions which are contiguous to 
Amarpur and Teliamuru blocks, 
and have a preponderance of tri-
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bat population, may be declared 
scheduled areas." 
The Maharaja of Tripura had al-

ready in the past declared .certain 
'areas as "Tribal Reserves". The im-
plementation of the Dhebar Commis-
sion's recommendatiOn meant that the 
Fifth Schedule of the Constitution be 
extended to Tripura, and along with 
the five Scheduled Tribes mentioned 
in the Maharaja's order, other tribes 
recognised by the President's 
Order as Scheduled Tribes may all be 
given the benefit of the proposed Tri-
bal Scheduled Areas. But strangely 
enough, the Tripura Government is 
now actively considering a propos 11 
to de-reserve aU areas that remain 
reserved for Tribals from the Maha-
raja's time. This is just the way to 
disintegrate the country. And when 
the tribals resort to mass resistance 
against their extinction, this Govern-
ment will come here and scream that 
the tribals are in revolt, the country's 
integrity is in danger ek, 

On Viet Nam they say that their 
membership of the International Con-
'trol Commission prevents them from 
taking a forthright stand on the side 
of the liberation forces. Poland also 
is on the same Commission and yet it 
did not prevent the Polish Prime Min-
ister from taking a forthright stand. 
If they stilI believe so, let them get 
out of the Commission which has been 
bombed out of existence according to 
Mr. Krishna Menon. 

The real reason is not far to seek. 
A Government w.hich has embarked 
On the path of selling its own inde-
pendence is incapable of taking a 
forthright stand in favour of the inde-
pendence of others. 

In conclusion, if my friends on the 
other side insist on saying that this 
Government commands confidence, I 
would concede; but then, whose con~ 
fidence? In the Times of India dated 
14th July, 1966 a gentleman has said: 

''We may consider ourselves 
fortunate that the leadership of 
the country has passed into the 
hands of Indira Gandhi. Quite 

apart from the experience and 
wisdom she acquired ... our new 
Prime Minister in the short periO<1 
in which she held office, had shown 
a degree of courage and decisi-
veness, and a fresh approach 
which a augur well for the 
future." 

Yes, she commands the confidence of 
citizens of this type. And who spoke 
this? Mr. Tata, at the annual Gene-
ral Body Meeting of TISCO. That 
being so, I wish to submit that" if this 
House passes a vote of confidence by 
rejecting this motion, it shall be re-
flecting the sentiments of the big 
business tycoons, and not that of the 
teeming millions of our country. 

Shri Kappen (Muvattupuzha): No-
confidence motions have become a re-
gular feature of this House so much 
S'O that they do not raise that kind of 
expectation which would otherwise be 
raised inside and outside the House. 
The constant moving of such resolu-
tions, the numerous bandhs and demo-
nstrations that led to the destruction 
of public property, the ugly scenes 
exhibited in this House, all these are 
symptoms of a malady which is eating 
into the very vitals of this nacent de-
mocracy. All these show that the op-
position in this country are desperate 
and hopeless. 

They have moved these no-confi-
dence motions. What is it they want? 
They want that this Government 
should go out of power. What will 
happen if this Government goes out 
of power. There will be confusion 
and chaos in the country, and pro-
bably a section of the opposition wants 
.chaos and confusion so that China 
may walk into this country. 

Mr. Gopalan was speaking like • 
Delphic oracle. He prophesied that 
the Congress would be written oft' in 
the next election in Keral.. I humb-
ly ask him: if the Congress is so 
weak in Kerala, why shOUld Mr. 
Gopalan and Mr. E. M. S., run about 
and form unholy alliances with the 
Muslim League and other parties! 
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I heard Mr. Gopalan speaking about 
corruption. I was reminded of the 
shameless prostitute who spoke spout 
morality. Mr. Gopalan's party was 
in power in Kerala, and corruption 
was the policy of the Government 
then. Who has not heard of the 
notorious Andhra rice deal where 
Rs. 2 lakhs have been knocked off by 
Mr. Gopalan's party from the public 
coffers? I have got hundreds of such 
instances. 

Birlas wanted to start a factory in 
Kerala and for that they required 
bamb~s to be purchased from the 
Government. They offered to give 
Rs. 2 per ton. (Interruptions). I 
know that you will be very much 
affected by what I am saying. They 
offered Rs. 2 per ton at a time when 
bamboos were being sold to the agri-
",ulturists in Kerala at Rs. 7 to Rs. 9, 
and all the Government officers and 
furest officers said this was a very 
low price which was being offered. 
And yet Mr. Gopalan's party's Gov-
ernment gave this at Re. 1 per ton to 
Birlas for 20 years. What is behind 
this? If this Is not corruption, what 
else is this? 

The target of attack in this no-con-
fidenoe motion is the devaluation of 
the rupee. The devaluation of the 
rupee is only an admission of a fact. 
I carefully read through Mr. Masani's 
speech. If r understood it correctly, 
he was supporting devaluation. He 
laid on the midnight of June 5th 
there was a moment of truth in this 
country, this country came with a thud 
on to firm e.rth. If that is the truth 
if that i< the right thing to be done, 
whv should you blame the Govern-
ment for it? 

Then, some people imagine that de-
valuation was effected because Ame-
rica asked us to devalue the rupee. If 
it is really correct and right to devalue 
the rupee, what if America asked us 
to do it? If praying is good, should 
1 refuse to pray because the ~l 
asked me to pray. 

Another cause of complaint b that 
t!lfa devaluat!o;n ... as not proclaimed 

earlier. I ask: will a Commander 
wanting to abandon a fort proclaim 
to the enemy that he is going to aban-
don the fort tomorrow? That is never 
done. This is not tite first tune m 
the history of the world tl1al: 
devaluation has taken place. 
In 1949, Britain devaluaed the pound. 
Did Mr. Cripps proclaim earlier 
that he was going to devalue? 
He denied it to the last day ...... (An 
Hon. Member: He did not inislead 
Parliament). He did. In 1931 when 
England went off the gold standard, 
they stoutly denied it until 20th 
September when it was proclaimed. 
When Roosevelt sprung a surprise on 
tbe wOTld by going off the gold stan-
dard, even the previous day he denied 
that America was going off the gold 
standard. There is nothing strange 
with these things and there is no 
cause for complaint. The devaluation 
of the rupee is described as some 
disaster. The recognition of a fact 
which is in existence-how can it be. 
a disaster? On the other hand it is 
a blessing in disguise, if it is pro-
perly used. How did it come? If we 
really analyse what has happened 
over the last -eighteen years, we .ee 
that it was brought about because of 
various circumstances beyond the 
control of Government. Take, for ins-
tance, 1965-66. There was pakistam 
aggression; there was an unusual. 
drauglrt in the country. Foodgrains 
production went down in that year. 
from 88.6 million tons to 76.7 mi lion. 
tons and the loss in exports was about 
89-90 crores. So, in that year there. 
was a great strain on the economy .. 
We have invested large sums in the 
public sector projects which have not 
yet begun to yield dinvidends. In a· 
few years, we will just turn the cor-
ner and let us be patient; in a few 
years we will get the dividend and a 
self-generating economy will be pro-
duced. We are going to benefit and 
our country is going to advance. 
Whatever be our faults or shortcom-
ings, we have done one thing. We 
have given this country a stable gov-
ernment. Secondly, in the last 18 
years, we have fed the teaming mil-
lions of India. In spite of adverse dr-
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cumstances and unusual draught. and 
floods and other things, we were able 
to feed the millions of India in the 
last 18 years, maybe, with PL. 480 
wheat. On the other hand, Tet us look 
back into the history of India. Every 
five years there was a famine and the 
last one was in Calcutta and lakhs ot 
people died. All these 18 years nO 
Imch thing happened. We have done 
another great thing. We have laid 
solid foundation for industrial deve-
lopment in this country. We have 
built up the basic industries which 
are going to generate further indus-
trial development in this country. 1 
have had the good fortune to visit 
aome of the industrial institutions run 
by the Government. I was not alone: 
Eeveral Members of Parliament from 
the Opposition also were with me and 
Mr. U. M. Trivedi was theTe· unfor-
tunately, he is not here no~; he j< 
an honest man. We all witnessed 
when we went to the rifle faetory at 
Ishapur what is being done there. We 
went to the Chittaranjan locomotive 
tactory and various other instituti ons 
in the country and we were thriUed 
at what is being done. In fact with-
out consideTation of party or group 
affiliations all of them praised what 
Is being done. We have been able to 
win (he Pakistani war and our jawans 
were able to prove tbat the invulner-
ability Of the American tank is 3. 
myth. How was it done? It Nas 
done because arms were produced in 
our ordnance factories we have laid 
the foundations for industrial develop-
ment in this country. So, it is not 
correct to say that we have been wast-
Ing money. On the other hand we 
have built solid foundations for in-
dustrial development. Therefore, .... e 
have nothing to be ashamed of. We 
can face the country in the coming 
general elections. Our people may 
be poor or illiterate but they have 
abundant commonsense. They know 
that this opposition cannot deliver the 
goods al)d that the Congress should 
~ there at least for good adminis-
tration. In the last eighteen years, 
we have given . them good administra-
tiOn .. here their life.114 property 

were safe. Therefore, we know as a 
matter of fact that we are going to be 
returned with a thumping majority. 
Now, Mr. Gopalan and his people 
Imow very well that fact. After the 
last general elections, the Congress in 
Kerala has Come out stronger. In 
the next general elections they are 
going to face a stiff fight. The won-
derful thing is that they are having 
alliances with the Swatantra party! 
That is for defeating the Congress. 
Mr. Gopalan maintains that Congress; 
is weak in Kerala-. I challenge Mr. 
Gopalan: we shall meet at the poUs. 

Shri Indrajit Gupta: What about 
the Palai Bank? 

Shri Kappen: Palai side also, we 
"re going to win- with a large majo-
rity. I have spoken about devalua(io" 
and the next thing that is to be don~. 
What are its benefits if We properly 
'lse it? The benefits are, fiTstly, that 
imported things become costly. Then, 
we will have a tendency to resort to 
import substitution. Of courSe the 
price line has (0 be maintained strict 
measures haVe to be adopted for main-
taining the price line. Therefore, with 
regard to this no confidence motion, 
! appeal to the Mover. of the motion 
my friend Mr. Mukerjee to grace-
fully withdraw the motion. 

15.58 hrs. 

[Ma. SPEAKER in the Chair] 

If he is not prepared to dO that, 
request the House to vote it down. 

The Prime MinJster and Minister of 
Atomie Ellergy (Sluimatl IndIra 
Ga.ndIn1: Mr. Sp;eaker, Sir, we are 
all a:ware that we have hact 110 many 
no-confidence motions toat they have 
lost much of their impact. Even 80, 
I .... elcome this one becaUSe it gives 
us an opportunity of hearing the 
views of the Opposition; it gives the 
OppositiOn an opportunity tl? contr.a-
diet one another and within them_ 
In! l'Ves to anawer their 0""'· argil:: 
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ments. Fortunately, some of the 
speakers on our own side have also 
met these arguments very ably and 
there is really not very much more 
for me to say. 

I have a sense of unreality, sitting 
here these two days, listening to the 
speeches here in this House and also 
in my room. About three years ago, 
I was sitting in the gallery upstairs 
wben there was a similar no-confi-
dence motion against my father and 
he said On that occasion: "What has 
brought together in this curious 
array. these various Members? It is 
obvious that what has brought them 
together is a negative, and not R 
positive fact." This negativeness was 
...ery much there in the speeches made 
here. The Opposition during this 
debate was very much the same, not 
only in the diverse and even contra-
dictory views which were expressed 
but in the absence of any logic or any 
Sl!nge of purpose. 

16 hrs. 

When the motion was tabled, I had 
tbe impression that devaluation was 
lfOing to be the main point which the 
Opposition Members had against the 
Government. However, in this re-
marks, the .. Mover of the motion did 
not even mention one argument 
against devaluation. The thread of 
devaluation which ran through most 
of the speeches; however, the f~ar 

was not whether devaluation was 
good. or. bad .but whether we .were 
~surilled-and it was very empha-
tically stated on the other side that 
we were ,pressurised,-I want to state 
equally emnhatically that We were 
not pressurised. That is not to say 
.that we were not advjsed by the In-
ternational Monetary Fund to take 
certain measures; we were also ad-

, Tised by our own economists. as well 
as economists outside the Govern-
ment, not only now ,but for a very 
long time. In fact. one renowned 
,economist wllo is supposed not to 
support. lievaluatipn nOW had sUP-
yorted i~ iII, an article just six months 
before we took the ~Ol!.. 

I think it was the hon. Member, 
Shri Manoharan, who asked us whe-
ther we had in fact consulted other 
people. I want to tell him, as our 
Finance Minister had stated, I think, 
in this House, that we had consulted 
not only our own economists but 
technical experts and economists 
outside the Government also, and we 
remain in touch with different eco-
nomists. 

At no time have we said that de-
valuation was something which we 
would rush to do. On the contrary, 
We took this decision as our Fin-
ance Minister said, after very long 
thought, painful thought, and it was 
an unhappy decision. But it was a 
decision which we felt we had to 
take. Some hon. Members have tried 
to point out that we had to take this 
decision because of wrong poliCies 
followed over the years. This is ab-
solute'y incorrect. We took this deci-
sion: there was, of course, a certain 
amount of pressure of circumstances, 
the circumstances you are well 
aware of: the circlJ1!1S!ances were the 
aggression on our borders, the tre-
mendous strain on our economy put 
by this repeated aggression, by the 
drought and economic conditions 
which arose tram these events. Th;' 
. compulsion was there. Nevertheless, 
I would like to repeat that when we 
took this measure, it was not a mea-
sure taken ,'baCk to the wall; it was a 
measure taken with eyes open. It 

,was a deliberate measure, wnich we 
took in order to stop a worsening of 
the economic situation. It was a part 
of a ~oil1ident, forward-looking ap-
proach. designed to place the Gov-
ernment in a better command over 
the economic situation: and we felt 
that the permanent and long-term 
el'l'ects of it would lead to a healthy 
and self-reliant growth of our eco-
nomy. 

We did not think then, nor do we 
think today, that it, is a magic cure, 
that just, by the act of devaluatiOn an 
the ills ,"",ill be c~d or tbat ,the 
prlee. "m be checked. The prices, 
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mind you, have not been going UP 
just this last month; the prices have 
been spiralling upwards in the last 
two or three years, and in spite of 
numerous measures and attempts to 
try and curb the rise, we have not 
been able to do so. So, devaluation 
Was not going to achieve all this 
suddenly, but it was something which 
if followed bY the right action could 
give the opportunity of again com-
ing back to the onward progress 
which had been held up due to cir-
cumstances beyond our control. 

Here I would like to remmd hon. 
Members that there is no significant 
step which can be taken without diffi-
eu ty. There is nothing that is worth 
doing which can be done eaSily. We 
have undertaken upon ourselves the 
tremendous task of building, taking 
forward this great country of ours 
and it cannot be done without diffi-
culties which are of equal, if not of 
greater magnitude. So We were fully 
aware of the difficulties. We were 
also aware that this would give an 
opportunity to the hon. Members of 
the Opposition to take advantage of 
these difficulties and to take advan-
tage of an unpopular decision. Never-
theless, because we felt this decision 
was right, we took the decision, 
knowing that it might weaken us, 
and it might make things more diffi-
cult for us, not In the economic field, 
Dut in the political fteld. 

Prof. Mukerjee argued that if only 
We had nationalised our foreign trade 
we need not have devalued the 
rupee. Surely he is aware that even 
in countries which have nationalised 
the trade, they have had to devalue 
their currency. For instance, in Janu-
ary 61, the heavy rouble equivalent 
to 10 o'd roubles was inroduced in 
the USSR and in fact, the rouble was 
devalued by 53 p<>r cent, after taking 
into' account the change In gold con-
tent. You are also aware, Sir, that 
another socia;isi-communist country, 
Yugoslavia, has a'so devalued her 
currency not 80 lang ago. I was there 

a few months ago and after talks 
with their Governmen~ome of my 
officials had talks with their officials 
-we fOund that it had helped them 
to stabilise their economy. They felt 
that there again it was not pressure 
from outside, but it was pressure 
from their own internal circumstan-
ces. 

Devaluation, we feel, if tackled the 
right way, if the follow-up is done 
in the right way, will immediately 
enhance the export prospects of all 
infant industries and indeed pave 
the way for exporting new conuno-
dities, to which Government's atten-
tion has been drawn in the past. It is 
In this larger context that we should 
appraise the devaluation decision. ]t 
is a pity that a subject of such ob-
vious importance to the ecOnomy has 
evoked only rather superficial and 
sentimental comments from the op-
position, mainly political in tone and 
ignorin/t almost comp' etely the eco-
nomic argument, which is the one 
which is relevant to the situation. 

Prof. Mukherjee made an appeal 
for the revival of the Swadishi spi-
rit. If the hon. Member has been fol-
lowing some of my tours in this 
country, he will have noticed perhaps 
that this is what I have been doing 
too, and this is what I consider the 
most important subject for us to take 
up now. But I feel that devaluation 
itself is no more than a device to 
penalise all those who patronise any-
thing which is not Swadeshi. What 
does devaluation mean? It means 
that foreign currencies become more 
expensive. I do not want to go into 
<the details of this economic argu-
ment. Perhaps the Finance Minister, 
when he speaks in the next drbate, 
will go Into these matters. Was there 
an alternative to deva'uation? The 
alternative was to estab'ish a closod 
society. to peg the rupee artificially 
and to take over total'powers to di-
rect the economy' I!IIld the nation's 
man-power. Is this' possible for u& 
with our ,emting.system, without the 
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whole-hearted single-minded coope-
ration of all the different people liv-
ing in this country? Would we at this 
time have been ab;e to get this co-
operation, for instance, from hon. 
Members opposite? I do not think 
we would have been able to get it. 
As a matter of fact, I did talk with 
the various members of the opposi-
.uon parties with regard to coopera-
tion merely on the food front. I said 
that I knew that being an election 
year, they cannot fully support U8 on 
other matters, but food, being a mat-
ter of life and death to our people, 
was a matter in which perhaps we 
could get together. But I did not get 
any response. Therefore when this is 
the position, in view of our demo-
cratic freedom, complete freedom of 
expression which we offer-and I am 
"lad'to say that We offer it to all our 
people-we could not possib'y have 
done this. 

One matter which has, natural'y, 
aroused the concern of the House, 
and of the Government too, is the 
increase in priers of essential com-
modities. As I said. this is not some-
thing that h~s suddenly come :nto 
being after devaluation; it was a pro-
cess that was there and it was get-
ting out of hand even before. 

D-valuation by itself i. not solely 
responsible for any increase in prices 
which may have taken place 
even after devaluation except of 
course in those goods which are 
imported goods, We have to deal 
with this matter. We have started 
various shops. I ful'y realise that 
they are not adequat", that far grea-
ter measures wi!' have to be taken 
and that such store> will have to be 
oppned not only in all the urban areas 
but in our rural areas as well. . We 
c .. nnm, in this matter, neglect !the 
rural areas which need more help 
from us. 

Roarden and anti-social elements 
have been prosecut<d not on'y In 
Delhi or Punjab, which have recelv-
_ a certain amount of pubUclty, bII' 

in other States a'so although it has 
not been publicised. But I agree 
that perhaps as much as could be 
done has not been done. I want to 
say here, and all those han. Mem-
bers who haVe perhaps read my 
speeches or heard them earlier will 
support ~me, that 'this is something 
wWch l have been ,very conscio~ 
of all the time. We are not perfect . 
We make an attemPt to do some thing. 
We do not always succeed, nor can 
we always succeed. We have taken 
up tremendous programtnes. When-
ever we have taken up these pro-
grammes, the cry has been that It it 
too big a thing, we cannot do it.Yet 
we have braved it and we have tried 
to do it. You cannot expect cent per 
cent success, ·but in a large number 
of things we have succeeded. 

Now, what, sometimes weakens us 
in a way, but whioh is also helpful is 
the criticism. When r say weaken, I 
do not mean Government, I am not 
ref"rring to the Government but I am 
referring to any particular pro-
grammes. If I may draw the attention 
of hon. Members, some years ago the 
Asoka Hotel was built. It had hardly 
been completed when questions beg<ln 

. to be asked in this House as to why it 
was running at a loss. Whenever a 
programme has been started, even 
before it get3 on to it. feet, ther" 
is an avalanche of criticism and ques-
tions are put as to why it is not 
working, what art> the mistakes and 
so on, So that people who are work-
ing there naturally get discouraged 
ani they do not know whether they 
should go on with it or shou'd not 
go on with it in spite of orders and 
so on. These are some of the diffi-
cu'ties which are faced when we take 
up new programmes. Everything we 
have done in India is new. Even de-
mocracy is new. Democracy has exist-
ed for very many long vears in many 
countries, and yet in the manner in 
which we have brought it in India, in 
this vast ('ountry to have adult fran-
chise, it was .amething very new to 
the world. r rememb"r the iI"bates In 
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. foreign newspapers at that time. All 

prophesied that it would not work, 
it was too big, there would be riots at 
ele~tion time which we simply would 
not be able to control. But one by 
one those things have been achieved, 

. in spite of the tremendous difficulties 
which we had to face. 

I sopke about follow-up action. 
The' Opposition has not come up with 
very many positive suggestions. 
whatever constructive suggestions 
have been made will certainly be 
fUlly considered and given due weight. 
I am glad to say that some of my 

. own party members, the hon. Member, 
Shrimati Subhadra Joshi and others, 
have also made various suggestions, 
and they are worth going into and 
fully considered. 

I have a long list with me here but 
1 do not want to go through the entire 
list. The most important point, of 
course, is holding the price line of 
articles of mass consumption. The 
second is stimulating exports or libera-
lisation of those imports which will 
help as in '>Urexports or which are 
essential for some of our purPoses. 
But we do not intend at all to libera-
lise the imports of articles which 
could even remotely be considered 
as luxuries. 

I was not fortunate enough to be 
in the HOUSe when ·the han; Member, 

··SIlrl 'Mfisani was speaking. I was told 
tohat he quoted from something which 
1 said; but it· was out of context. I 
was then speaking 'at a small meeting 
of people who were engaged in some 
of our public sector undertakings. The 
meeting was specifically called to see 
how we could build up effciency and 
how we could increase our production. 
So, naturally, t piclred up points of 
criticism, points which I thought should 

r, be discussed there in order to help 
"'1'hem and to help the discussion. At 

no time was it my intention to run 
down our public secrtor. ·1 think we 
Jaave made mistakes, we haVe been 

slow in certain things, we have some 
times had the wrong person in a parti-
."ular job but, on the whole, they have 
done very well. This is not the time, 
again, to go into the list as to which 
ones haVe produced good results. I 
am sure, han. Members are weIl 
aware of this. The han. Membw, 
Shri Frank Anthony sald yesterday 
that anywhere you go in India you 
can see the results, the changes which 
have been brought about. It is not 
a question of having one big prestige 
project, because every big project 
gives riSe to thousands Of small ones; 
thousands of jobs come up and give 
opportunities to all kinds of people to 
start their own small concerns. 

Now, the Fourth Plan is based on 
the follow-up action, what is to be 
done to gear up the economy. There 
has been much talk about whether we 
should have a big Plan or a small 
Plan. I personally think that this 
big or small has no relevance. Big 
related to what or small related to 
what? I Delieve, as someone mention-
ed, perhaps Shri Krishna Menon, not 
in this House but somewhere else, that 
no matter how small our plan is, it 
will still be a very big plan because 
of the size of the country. 

Perhaps yOU have seen that the size 
of the Plan is something like Rs. 16,000 
crore' for the public s~tor. But, as 
I said, I do not look at the Plan in 
terms of moneY. What I feel is that 
the Plan must be big enough to utilize 
more fully.' not only our existing In-
du~tries and agricultural potential, but 
it should, be able to correct the im-
balance in our economy, and fill in 

.gaps in OIlT production which make us 
dependent on aid. The Plan must also 
lay some base for . future groWth; 
otherwise, at the time of the next 
Plan we will find ourselves exaet1y 
where we are at the beginning of this 
Plan. So that the maximum we can 
do is the minimum which We must 
attempt. It is with this Spirit that"we 

, . muSt look at plamiing -and the taut 
Plan. 
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Some hon. Members, for instance, 
Professor Ranga and his party, would 
like to have a small Plan which would 
result in freezing poverty at the lower 
Tungs. I feel that such a Plan would 
be in favour of the more affiuent sec-
tions of the society and. therefore, it 
would make self-reliance a receding 
goal. 

The policy we have followed, or the 
path we have followed, has been such 
that we are bound to come in conflict 
with people on either side of us. On 
~ome matters we are in conflict with 
one side and on some others with the 
otherside. So, whether anybody likes 
it or not, this Government is deter-
mined to go ahead with the expansion 
of the public sector. We are deter-
mined to go ahead with measures to 
correct the inequalities of the econo-
mic system. 

That is Why we have taken a de-
cision the other day with regard to 
managing agencies. If wealth remains. 
in a few hands. apart from the in-
justice of it, it will disturb the stabi-
lity Of the country. The whole idea 
of planning or of bUilding up the 
economy is to build the muscle of our 
nation. 

I have stressed in the Planning Com-
mission and elsewhere that We must 
give very special consideration to 
landless agricultural labour. Although 
I feel that there has· been tremendous 
progress in India since independence, 
this is one section which has really 
had a very hard time and which is 
deserving of very special considera-
tion. Similarly, aT though many pro-
grammes have been initiated, the 
Tribals, the liarijans and t\le back-
ward classes are the sedions of the 
people who deserve and should get far 
greater attention than they have been 
&etting. We want to make every eft'brt 
110 do so in our next PlIED. We want 
tb try ~o benefit all the underprivileg-
ed . . . (Interruption). 

I Shri Bam Sewak Yada",' CBara-
binlti) : What is the concrete, precise 

programme for Harijans and the back-
ward classes? 

Mr. Speaker: Han. Members should 
now hear patiently. 

S!:fT f.lm'1' q'i!''1l~ ("nr'l'!T, : ~ 
'll11!f1lT ~ ult i 1fr .rn or~ ~ tri 
'l"i<'l'r~ I 

!!I<~~);;:q-: lf~ 'fr ~ ir ~ 
fit;:;rr 'fT'T 'qrg- ~r ~ ~ I ~ 

'li<I;T ~ flf; orr q~ 'ifm<n 6' ~ ~ I 
~ ~'fifT 'iflf~ I 

S!:fTf~~: ~'fTT'ifll!I'VTor 

~ ~'fT ~ I 

Shri Vasudevan Nair (AmbaIa-
puzba): You will agree that we have 
a right to expect of the Prime Minis-
ter to explain in concrete terms what 
she wants to do for these people. 

Shrimati Indira Gandhi: The Plan 
is still in the process of being for-
mulated. I have just said that these 
are the guidelines whiCh we have put 
for the Plan. We are surely not 
going to hide the Plan :from the hon. 
Members of the House. It is goiDg 
to ·be placed before them and they 
will have fUll chance to discuss it 
and give their criticism at that time. 

Shri Umanath: Aiter Johnson saw 
it! 

Shrimati Indira Gandhi: I mu,t 
re.ent very strongly this type of a re-
mark from the Opposition Members ... 
(lnte'M'Uption) . 

SIui Saremlraath Dwived7 (Ken-
drapara): There are small interrup-
tion here on this side. but what is 
happening On the other side. 

BIr. Speaker: I am asking both sides. 
Members on both sides must be 
patient and hear the Prime Minister'. 
reply. 

Shri Raghunath Sinch (Varanui): 
We are patient but they are not .•• 
(Inte1'l'uption) . 
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Shri Vasudevan ~air: Even he hall 

Motion 

Mr. Speaker: Order, order. 

Shrimati Indira Gandhi: There has 
been much talk of honour or loss of 
honour. If anything is going to bring 
India down, it is the view we form 
of ourselves. I can assure the han. 
Members that I have had the oppor-
tunity not only of going abroad now, 
not only Of meeting Government 
people but meeting very large sections 
of the public, in whichever country 
I have been and, I think, han. Mem-
bers are aware that even in India r 
have some opportunity of meeting 
people-villagers and other people-
and since devaluation I(have\slso been 
to two States of India and the han. 
Member, Shri Gopalan, will know 
that in spite of his efforts in Kerala, 
the people in Kerala, in spite of a 
fervent appeal made to them that they 
should boycott my visit and that they 
should greet me with black flags 
from airport to all the functiono;-
there is nothing shameful in that; they 
have a right to show black flags if 
they think like that .... 

8hri Umanath: They were arrested 
in Madras. 

Shrimati Indira Gandhi: am 
salTY, they were arrested in Madras 
and I expressed my sorrow and reg-
ret both to the Government and to 
the people who approached me. 

Shri Vasudevan Nair: How many 
people were arrested? 

Shrimati Indira Gandhi: But ~here 
they were not arrested was in Kerala 
and there the people came in very 
large numbers ... (Interruption). 

Shri N. Sreekantan Nair (Quilon): 
We have always been gOOd to you. 

Shrlmatl IndIra Gandhi: Thank you. 

What I was saying was that I wi.h 
hon. Members would consider what 
effect their remarks have when they 
make them on the floor of this House. 
I was very sorry to hear a phrase fall 
from Shri Frank Anthony's lips, .ome_ 
thin, about lickin, boots. 

to say that. 

Shrlmati Indira Gandhi: 
it and if people outside 
seriously, then indeed our 
a bad one. 

If he says 
take him 

position is 

Shri Indrajit Gupta: Cancel his 
nomination. 

Shrlmati Indira Gandhi: But with-
out that if yOU go out and meet people 
outside, you will find a very genullle 
appreciation of the tremendous 
effort which we are making in this 
country. Let me say that this effort 
is not the effort of the Government. 
The Government puts down the Plan; 
it shows the way. But the effort is 
the effort of the Indian people. W'lat 
we have done here has been done 
by the Indian people, whether it is 
in industry or whether it is in agri-
culture. With all the shortfalls In 
agriculture, we have achieved 75 per 
cent increase in production. Who has 
done this? It is the Indian people 
who have done this. When we are 
talking of shame, when we are talk-
ing of failures, let Us remember whom 
we are talking about. Let us re-
member that the only" thing that 
counts in the world, no matter how 
down you are, how poor yOU are, hoW 
broken you are, is hope and conll-
dence and I must say witb great 
sorrow that members of the Oppoqi-
tIon are today breaking the hope ~nd 
self-confidence of the Indian people. 
It is not a question as to with what 
feeling it is done; it is a question of 
what results it produces and this is 
the result which it is b')und to pr&-
duce: if yOU keep on telling a person 
that nothing is being done, he will 
naturally wonder whether what he 
sees himself is right or not. 

Prof. Muker;ee spoke with grea' 
emotion about Vietnam. On the other 
side, the han. Member, Mr. U. M." 
Trivedi, said that we alrould keep 
entirely aloof from Vietnam. The 
Viet-Nam conflict has to be viewed III 
the a:eneral context of various telll-
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sions in Asia and Africa. We believe 
that the continuation of the war ill 
Viet-Nam is a threat to world peace, 
is a threat to India too. We are vital-
ly concerned in the peaceful settle-
ment of Viet-Nam. 

Prof. Mukerjee was a little sarcas-
tic-may I use that word-about my 
own feeble attempts in this matter. 
But I can assure him tnat in none of 
the countries whIch I visited after 
making that statement did any of the 
leaders share this han. member's 
opiniOn either of the attempts or of 
what I had said. So far as the other 
coun tries are concerned, there are 
many in Asia, Afri~a and Europe who 
have welcomed it warmly. Why did 
I make the attempt? He made a caus-
tic comment; that in Calicut I said I 
did not have any1hing to say and soon 
after I said something. What r said 
in Calicut was that there was nothing 
new that one could do. Wh3t I said in 
mv broadcast was. in fact, nothing 
new. 1 did feel so strongly about the 
whole prob'em that I said it; the time 
was such that something" had to be 
said even if it was a repetition of what 
we had said before. We have not 
changed our attitude regarding Vie1-
nam either when T was in the United 
States Or when I was in the U.S.S.R. 
Or when. I W'5 just here in Delhi, our 
attitude has been the same But our 
concern has been a growing concern 
because the conflict is growing and we 
fear escalation. 

The other question which somebody 
PUt was whv did we say tiGeneva-
tYPe Conference" instead of Geneva 
Conference. This is because that this 
Conference should have the partici-
pation of all the parties concerned in 
the hostilities and that will mean in-
clusion Of the National Liberation 
Front of Viet-Nam as well as the 
United States of America and other 
vitally interested parties who were 
not originallv in the Geneva Confe-
rence. This is the reason why that 
word had to come in there. 

It is interesting that the criticism 
of my suggestion as it was made by 

the hon. Member, Shri A- K. Gopalan, 
is practicalIy the same as that put out 
by the Peking Radio. It is signffi-
cant also that China" is the only coun-
try which has rejected my suggestion 
straightaway. 

Prof. Mukerjee auoted extensively 
from ~ertrand Russ~ll. I respect Lord 
Russell very greatly. 

Shri A. K. GopaJan (Kasergad): 
What harm is tllere in saying that it 
is Johnson's voice that she is repea-
ting? 

Shrimati Indira Gandhi: I think it 
is very harmful because it- is not trW!!' 

nOr did anybody "whom I met say so. 
As I said, they did not share the opi-
nion which some of the Opposition 
members have ·vouchsafed. 

Shri A. K. Gopalan or rather Pro-
fessor Mukerjee fully knows that this 
is what Peking Radio also says about 
the Soviet Government. They are 
also supposed to be lackeys of Ame-
rican imperialism or I do not know 
what. because I am not very well UP 
in this phraseology. 

I was talking about Bertrand Rus-
sell. I admire him and :respect him 
as a philosopher," as a scholar and aJ 
a mathematician. But we cannot 
agree with everything that he ~aYS· 
For instance, we know what he said 
about the Chinese aggression on our 
territory. He thought that India had 
committed aggression and he had said 
so very strongly. Therefore, we can.. 
not be guided in our policy Or in the 
determination of OUr national interest 
by any outsider's remarks, -no matter 
how eminent he may be. 

The problems of Viet Nam is com-
plex, and one thing -which we keep 
On saying and whiCh we feel deepl,. 
about is that there cannot be a mili-
tary solution our sympathy is fully 
with the people of Viet Nams. It may 
be remembered that the end of world 
War II is the beginning of their war 
Of independence and their struggle i. 
not yet over. 
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There was another remark about 

our conflict with China, because I said 
somewhere that it was not merely " 
military conflict. I wonder what the 
Chinese leaders themselves would say. 
Do they consider it an ideological 
conflict Or do they consider it merely 
as a military conflict? My' father 
wrote in 1963: "The challenge from 
China as it has revealed itself is not 
only to our foreign policy but to our 
domestic policy as well." 

Even at Nathu La whiCh is so far 
from Peking, the Chinese are high-
lighting their ideologieal conflict with 
us and urging our brave and pattio-
tic officers and jawans to desert their 
troops. Our confljct witlh ,China is 
not a conflict with communism. A8 
hon. Members know, we are friendly 
with other communist count-ies, with 
the Soviet UniOn and with otheT 
countries. What their tensions are 
with China is none of our affairs. 

The other important question is that 
of the Tashkent Declaration. A great 
deal has been said about it, and I 
do not 'think that more has to be 
said here except that I would Jik~ 
to reiterate that f iendship would 
bring benefits to both nations, and alsl' 
that we do not believe that Kashnur 
is the basic cause of our differen"es 
but that it is only a symptom of the 
basic disease. 

Now, we have noticed ominous 
signs or rather contrary tendencies 
which have caused concern to the Gov-
ernment and to the hon. Members ot 
this House. Government is fully 
alive to its responsibilities for de-
fending the country, and let there be 
no illusion <hat mischief can be crea-
ted in Jammu and Kashmir With 
impunity. I must make it clear as 
did mY father in 1957 and Shastriji 
in 1965 that any attempts from out-
side to create such mischier in Jammu 
and Kashmir will be dealt with in 
the same Way as if they were directed 
at any other part of the country. 

At the same time, I would like ~o 
assure Pakistan that we shall aiS? 
react most favourably to any friend-
ly approach which they may make. 
Pakistan is constantly saying that 
there must be a change of heart on 
our part. Well, I think that our 
hearts are in the. right place but they 
just do not want to see it. 

The world is in a very critical situa-
tion, and many factors have contri-
buted to this. International rela-
tions are undergoing profound chan-
ges. The non-aligned nations mUST 
forge new sanctions to save their own 
independence and world peace. New 
power centres are developing; new 
dangers are crystallising. And th~ 

immediate danger is the tendency to 
treat Asia and AfriCa as the testing 
ground for war games. 

There are no simple answers to find 
the path of peace, hut India will 
always continue to play· a major or 
as big a Tole as she can in reduc;ng 
tensions, in preventing wars and in 
safeguarding peace. This is our ap-
proach and this is different from 
noisy and hollow demonstrations; tlld 
I do believe, far more effective too. 
In order to play any of these role., 
in order to strengthen our borders 
we must strengthen our economy, we 
must build up our unity and march 
steadily towards oUr goals of socia-
lisms, of democracy and secularism 
in our internal affairs, and peaceful 
co-existence non-alignment and de-
votion to pe~ce in our external affaiTs 

I have reserved to the last what 
worries me most, even more than the 
economic crisis Or foreign relations, 
and that is the growth of violence 
and the threat it poses to democracy 
in India, Our democratic system, our 
parliamentary structure and the de-
cenCIes of public life which have bt'en 
patiently built UP. on the principles of 
non-violence and tolerence are bein~ 
threatened. 

Shri Kishen Pattnayak: Police de-
mocracy. 



2715 No-Confidence SRAVANA 13, 1888 (SAKA) Motion 

Shrimati Indira Gandhi: I feel we 
must exert ourselves ... 

Shri Vasudevan Nair: See ,Gujarat. 

ShIimati Indira Gandhi: repu-
diate the theory that violent incidents 
which we agree are hannful are the 
result of people's' dissatisfaction; l'a-
ther it is a case Of a handful holding 
the rest of the community to ransom. 
Several hon. Members have men-
tioned that it is the kriowleage that 
Deople will not calI some of these 
OppositiOn parties to respon-
sibility which makes these 
')aTtles resort to violence. Many of 
the demonstrations which are called 
!Ire I know meant to be peaceful de-
1D()~stratlon~, but we all know that 
1 arge-scale agitation once launched 
I:oes out of control and goes into the 
liands of anti-social elements ........ . 
CInterruptions). In these very diffi-

cult times, it is in the interest of 
the country and of all Of us 
to see that this kind of violence 
lloes not take place. It is my earnest 
prayer to the people of the country 
not to be taken in by these things. I 
do not at any time say that they 
j,hould not ventilate their grievances 
Or that they should not be helped to 
'Ientilate their grievances. but not if 
it is going to lead to violence or if 
it is going to aggravate the conditions 
!;t is sought to- relieve~ .. (Interrup-
t:ions). 

..n ~ >R ~!l'l"q' (~qffi) : 
~re!"m ~T 'fli'f ~ g ? <f <IT !1ITf~ 
5fm 'fi<: ~ ~ I ;;.n;T 'fli'f <nff W~ 
~ I '3'if'fiT 'fltf ~"" ~ ~ ? 
Shrimati Indira Gandhi: I should 

like to take this opportunity to appeal 
1;0 hon. Members and, through these 
,:hosen representativl'.s of the people, 
10 the country at large to pause and 
.:onsider where we are going to. What 
fis the future we want to build for 
,our childTen and for our children'S 
,:hildren? . 

&it mQ<,(I"'" (~) : lfi[ ~ 
<mif~mr ;;rr ~~,~. ~ 

~~~m~? 

Shrimati Indira Gandhi: Are we 
,going to establish a co-operative ~o­
,eiety based on equality and dignity of 
the human being in which the funda-
mental freedoms and the wishes of 
the community are respected? Or 
are we going to rule by violence and 
by force? This is the question before 
us. 

An hon. Member: Before you. 

Shrimati Indira Gandhi: The seeds 
of conflict and disruption which a .... 
now being sown must not be allow-
ed to take root. Even in this House, 
I was very sad to see that 'the attI-
tude of indiscipline is being attemp-
led and we have witnessed accusa-
Lions and strong language against the 
Chair, I have admired the patience 
with whiCh you, Sir, have laughed 
off ~ome of these remarks made 
against you., .. (Interruptions). We 
must remember what democracV' 
means, Democracy is based on the 
rule of the majority, But We fully 
realise thai the minority has an im-
portant function to perform and must 
be helped to perform it. We do not 
at any time want to come in the way 
of th'eir performing it. 

Lastly, I want to say that we have' 
faced thL. no-confidence Motion with 
confidence . . . not only because of 
our numerical strength with whkh 
We a're being constantly taunted by 
the OppositiOn Member~ ... 

..n ~NiR <'m'f i~ (~R:T) : SJr 
f;;m: W fl "li1, 'l'f 'if1%; ;j.;'ifT~T 'I'<'In-

'ifR~, ~ ? 

Shrimati Indira Gandhi: In 30 
questioning our strength, they dO not 
realise thal it is not us they are 
taunting or questioning, but rather 
the electorate which has sent all 
these Members. But we face ibis 
motion with confidence -because ... , ' , 

...n ~iirol~: ~lf' ~~ 
<lfl'lT'l'Or ~ yrr<r ;;ri, <IT o:aT <'I'lf .mr 
f.t; ;;;;rnT ~ O'f' ~ m'l' ~ 1 
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~~~~: IfU ~'fT ~ fif;;;r.r 
~f!m ~ f~ ~CAT ~ if;~T "iT W ~, 
<:Tt ;pr ~ ;pr lJ~ 'if) efT m-(l'If ~;1i 

~ 
lilt ~ ~rq" It\'~~: lJTf!~l if;1 

~ li~P: ~ 'T!l'T ~ I ;;-.,' if;l 'i§T~ f~ 
-.rT'fT 'fT~ I 

..n ;:lq~"(liHl : lJ'Illlii if;) '1'liTr 
;;mi.m:~~~1 ~ . 

..n mm .. ~ ~~ .. : lI"m'1 Wi ~~ 
~c if;T omr if;~"~, ~ ~ ~ lfi"~ 
~ 'iff '!,urr{ f 7 

Shrimati Indira Gandhi: .... because 
of our conftdence in ourselves, be-
cause of our confidence in oUr poli-
cies, because of oUr confidence in 

. our programmes, and lastly because 
of our confidence in the wonderful 
people of this very great .~ountry. 

Shri H. N. Mukerjee (Calcutta 
Central): I am sorry to have to say 
that even though I was prepared to 
be disappointed; I was not quite ready 
to hear from the Prime Minister a 
speech compounded of innOcence and 
of confusion which might have sat 
very well upon a young lady enter-
ing public life, but they are not 
good enough for the Prime Minister 
of this country. 

A very conspicuous feature of this 
debate has been that there has been 
expressed an almost national con-
Bensus against devaluation which is 
the biggest single economic fact sym-
bolising all the misdeeds of the Gov-
ernment. Those who spoke against 
my motion like Mr. Mathur, Mr. Azad 
and most pre-eminently Mr. Krishna 
Menon, pointed . out arguments in 
their side which amounted to an 
admission that devaluation was wrong 
and that we have now somehow to 
manage a very difficult situation 
which has thereby been created. They 
were rather shamefaced about it, 
even Mr. Pati!, and nOW the Prime 
Minister also joins Mr. PatU's appeal 

to us to help Government to solve 
the problems which they have createl1 
by their own default. I say that it 
lS no part of our job at least in thii 
debate, there WOUld be other deba-
t~, other occasions, but it is nO part 
Of our job in this debate to eluci-
date what we ought to dO nOW tha<t 
Government has committed a criminal 
act by way of devaluation. It is not 
for US now to pick the chestnuts out 
of the fire which the Government it-
self has brought about. But I know 
they have a guilty conscience about it. 

An hon. Member: No. 

Shri H. N. Mukerjee: That is why 
they only .... 

An hon. Member: They have no 
conscience . 

Shri H. N. Mukerjee: Possibl7 
they do not have a conscience, but 

do not go into that. 

They tell us we should all unite 
in follow-up action to prevent the 
situation going too disastrously down-
hill. What was the essence of the 
only defenCe of devaluation which 
was sought to be made by Mr. Pati!o 
He said, in complete disregard of 
what Jawabarlal Nehru had written 
himself in the second chapter of the 
volume' on the Second Plan which I 
hOPe Mr. Asoka Mehta knows almo .• t 
by heart, in complete defiance of the 
principles adambrated there, he said 
that our three Plans were based on 
massive foreign aid, "we cannot get 
aid even for servicing our debts; iO 

we had to devalue". F'am this it 
follows that without devaluation we 
are not going to get dollar aid and 
the entire planning was faulty, some-
thing to warm the heart of Mr. 
Dandekar or Mr. Masani on this side. 
This was the kind of thing which he 
said. My friend the Railway Minis-
ter is much too intelligent to hug the 
illusion which he tried to SPread that 
organisations like the World Bank 
and the IMF give us purely "advice" 
from the economist's point of view 
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and have nothing to do with ideolo-
D- Our Prime Minister also said 
that she had "advice" from econo-
J1116:tS in this country as well as ab-
JrOad. In regard to the role of the 
DIF I have got here an extract from 
a book by Mr. Schlesinger, A Thou-
-.f Duys, John F. Kennedy in the 
1I'J&ite House. He writes and I quote 
MOm: 

"The insistence on monetary 
stability before all else received 
the ardent support Of the Inter-
lIIational Monetary Fund which 
imposed deflation on a number of 
Latin American States as the con-
dition for IMF loans. Undeterrred 
by past error, the International 
Monetary Fund in 1964-65 per-
suaded a complacent government 
in the Dominican Republic to ac-
''''Pt a fiscal programme which re-
duced per capita income, in-
creased unemployment and led 
in the spring Of 1965 to political 
<ronvulsion and united States in-
vention ...... If the criteria of 
the IMF had governed the Unit-
Ed States in the nineteenth cen-
tury, our own economic develop-
ment would have taken a good 
deal longer. In pceaching fiscal 
orthodoxy to developing nations, 
We ~re somewhat in the posi-
tion of the prostitute who. having 
",tired on her earnings. believes 
that public virtue requires the 
closing down of the red-light dis-
trict." 

J would like very much to know-
tIJene, are eminent economists like 
Prof. Gadgil in the other House and 
.. many other economists in this 
ftJUJltry-the kind of economist's ad-
vice which was taken by the Govern-
ment before this very decisive step 
was taken. We have read about Prof. 
Sir Roy Han'od; he is no Marxist, no 
"'Dow-traveller anct no progressive. 
Be has said: "My own feeling is that 
1he IMF advice must have been bas-
ed on false promises". That is about 
the economic advice which my friend 
Mr. PatH pointed out was the most 
)l8r8mount element in their conside-
ration. 

]]35 (ai) LS-l0 

When devaluation or something 
like that has to take place and a ct'i-
sis arises, what is done in countries 
which have a more lively sense of 
their independent functioning? Let us 
take the UK; we have a great deal 
against her but she has a certain per-
sonality. The UK is trying to stave 
off devaluation, taking advance mea-
sures, not follow-up measures. Gov-
ernment, particularly Mr. PatH whose 
was the only serious speech on the 
Government side, makes a big play 
of the other idea that we had to be 
very confidentially moving in the 
matter; the whole thing had to bE" 
kept as a top secret decision. Of 
course it had to be. But do not talk 
in this way; you cannot hoodwink the 
people. If it was the result of your 
own volition, if you were not hustled 
into it by the World Bank and the 
IMF, you should have armed the Gov-
ernment in advance with proper con-
trols to check the after effects of de-
valuation. Even now, the Govern-
ment has no clear idea. It is not my 
job to tell Mrs. Gandhi, it is not my 
duty in this particular debate, it does 
not devolve upon me in this debate 
to tell the Government what they 
should do. But even now, I know 
Government has no clear idea of how 
and where a sizeable export boost is 
expected. in which industries, tea or 
jute, and how and in which period 
of time in the future are you going 
to have a sizeable export boost and 
where a sizeable export boost is ex-
pected; what will be the nature of 
import substitution which you are 
talking about; what is the extent of 
installed capacity which is idle and 
which will now be working; how far 
they are usefUl to the pattern of eco-
nomy which we wish to see set up 
in this country. So many other prob-
lems are there Government has not 
said a syllable so far about these 
things. Of course, Government 
thought only of placating western 
Big Money and not ?f be friending 
the fellow sufferers in the under-
developed world. Tn the under-
developed world for the last 15 years 
or so,-Shrl Manubhai Shah is there, 
he goes and attends the international 
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trade conferenees and that sort of 
thing-billions of dollars worth of 
advantage are gained by the develop-
ed COWltries because they beat down 
the price Of our exports and 'raise 
the prices of our imports, and as a 
result Of that, they II/l"e getting an 
advantage in comparison with which 
the aid which they give is nothing at 
all. They give us by way of aid very 
much less than what they get be-
cauSe of this particular advantage 
which they get by beating down our 
export price and raising our import 
liability. 

Now, they are talking about secre-
cy. They were talking of it as if it 
was a war-time measure and there-
fore one has to be very careful about 
it. I agree; you lvid to be very care-
ful, but when you declare a war, 
naturally, the news is kept top sec-
ret, but before the actual outbreak 
of hostilities, all necessary pr-epara-
tions are made. soldiers are moved 
up to the front, the supply lines are 
kept open and the entire logistics are 
worked out. In this case, my hon. 
friend, Shri Patil,-whatever he told 
us, I remember all that-gave us 
very little evidence. The only logis-
tics of which the Government has 
given evidence are the super market 
and the All-India'Radio's price bulle-
tins. That is the only logistics of 
which they have given any kind of 
evidence, 

I am sick of hearing this talk of 
follow-up action which we are sup-
posed to suggest to the Government 
so that they can possibly throw out 
something by way of exercising their 
own grey matter. The only follow-
up action which is needed-people 
say in terms which are Wlders.tand-
able to them-is, sack the Ministry; 
kick the whole lot out of the pic-
ture, At least let tl-tree or four 
Ministers most closely concerned, let 
them get out; let them seek re-elec-
tion when the Election Commission 
can be persuaded to allow this kind 
of thing ·happening. Let them go to 
the country; let the three or four 

people particularly responsible for 
this go and fight the re-election. 

Shri Kamainayan Bajaj (Wardha): 
We are all going to the elections. 
(Interruption) . 

Shri H. N. Mukerjee: Shri Patil 
told US th.at there was nothing wrong 
in importing food. Whoever said 
that there is anything wrong in 
importing food? Of course, there is 
nothing wtrong; but what have we 
done all these years? Our food 
imports from abroad, overwhelming-
ly from the United States, have 
amounted from 1948 to 1965. both 
years inclusive, to nearly 65 million 
tons Their costs have amounted to 
the staggering figure of Rs 2,667 
crores. Of this amount, payment 
for PL-4S0 supplies alone amounts to 
over Rs. 1,500 crores, up to 1965. If 
you wanted to have it, of COUTse, 
we have it. But what about the pro-
mises made by Government? What 
was the complacent smugness with 
which Shri Pati], as Food Minister, 
used to regale the House. He used 
to s.'lY in those days-1960 or so when 
this business became consolidated into 
our economy-that he would build 
buffer-stocks. That was the only 
justification for importing such enorm-
ous amounts of foodgrains . from 
abroad. Nobody likes it· of course 
we have to pay through our nose, 
and now we are going to Pay by 
saying good-bye to our self-respect. 
With this money so many things are 
taking place. The US embassy bas. 
so many hundreds Of crores of 
repees at its disposal, doing all kinds 
of damage to our honour and our 
interests. The peace corps-wallas are 
going round, and there is a paper 
which reprints from a Congress 
newspaper, edited by Shri Chapla-
kanta Bhatacharyya who is sitting· 
over there--J ansevak-- (InteTruptiOll) 
-and it shows how the peace cropS' 
chaps in Calcutta-they were having 
as we learn a wonderful "beans"-
were tearing up copies of the l)g.. 
cOVeT1/ of India by Jawaharlal NehnL 
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Shri C. K. Bhattacharyya (Rai-
ganj): I may inform the hon. Mem-
ber that I do not edit any ,paper at 
present. 

Shri H. N. Muk.erjee; I am sorry; 
he seems to be specialising in being 
sacked from paper after paper. Co-
pies of the Discovery of India by 
Jawaharlal Nehru were torn up by 
these people and thrown at passers-
by and they were molested and a 
Calcutta case is proceeding. It is a 
very small matter, but all this money 
in the hands of foreign people like 
the US Embassy and its agencies and 
the CIA ope:atlng in ways whicll 
they do not divulge to Shri Chagla 
who is also here-Naturally they did 
not tell him about it; they are operat-
ing, keeping this money in their 
hands, Where is the buffer? Only 
day before yesterday, in reply to 
Starred Question No, 106, 8hri P. 
Govinda Menon said ''There is a pro-
posal to buil dup a buffer stock of 6 
million tons of foodgrains". Still we 
have this proposal which, in the early 
sixties, was made in this House by 
Mr, Patil' We hear about these food 
imports, \Ve know what Jawaharlal 
Nehru or any decent person had 
thought in regard to food imports. 
This idea of buffer stock which Mr. 
Patil has popularised is the biggest 
bluff, There are other ways of tal;:-
ing PL 41\0 assistance. Mrs. Gandhi 
only the other day saw Mr. Nasser 
and some Indian, pressmen said nasty 
things about Mr. Nasser keeping mUm 
about Vietnam, because he had taken 
food from America. Mr, Nasser made 
a speech on the UAR National Day, 
only three weeks ago. He is not 
cowed by fear. He says, ''I would 
rather go without food than give In 

on policies and principles." There 
are ways and ways of accepting PL 
480 fOOd also, but this country's Gov· 
ernment does not know how to do it. 

Some people, including Mr. PatiI 
I\Ild also, oJ' course, the Prime Minis-
ter in a different way-she does not 

happen to know the kind of voca-
bulary we specilise in; I plead guilty 
to the charge of being in the know 
of all kinds of vocabulary-they have 
made fun of OUr reference to Vietnam, 
She has not, but some other 
people have. From out of their OW11 
ranks, Mr. Krishna Menon has ans-
wered that charge. I say in all sin-
cerity and seriousness that India has 
not only moral, but a definite inter-
national. political commitment. Till 
this day, the Government of India 
has not protested against the viola-
tion of the neutral zone, which is 
unrler our direct charge, Why can': 
We muster courage and warn thc 
USA to keep out? 

The Prime Minister has talked fir,t 
about a Geneva conference, then 
about something in the framework of 
the Geneva conference and then about 
a Geneva-tyPe conference. Wherever 
she has gone-Cairo, Belgrade or 
Moscow-she could not sel! this idea 
because they knew that she ought to 
haVe known as head of the Indian 
Government that this could not possi-
bly be acceptect by HanoL At a time 
when the Americans were practising 
the most egregious imaginable bru-
talities, to ask Hanoi to sit dov,n 
without any conditions and to have a 
Geneva or any type of conference 
with America is something which only 
the Americans like which the Briti,h 
seconded and nObo'dv else did, That 
is what the Prime Minister has done. 

I have no time to analyse thi3 
matter, but the Prime Minister ought 
to know. She goes on explaining-
even the other day in Parliament she 
said-that she used the word "impe-
rialists" in Moscow bec-ause like a 
good student in the old days. she 
learnt the 'maxim ''In Rome, do as 
Romans do". but she did not mean 
the United States-Who the devil was 
me:mt by it? In regard to Vietnam, 
wh.) else could have possibly and 
conceivably been meant? I am sorry 
to have to say that according to the 
cynics of this world, Eve has a new 
faee for every situation, but at least 
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tv; (I are absolutely essential for the 
Pli me MinistEtr of India! I do not 
like this kind of thing taking place. 

17.00 hrs. 
'T'here is a distinct link-up between 

the concessions on fertilisers, Mr. 
Asoka Mehta's "back-seat driving" 
talk. devaluation and our supine and 
dishonourable Vietnam stand. It was 
goc,d to hear Mr. Anthony-I never 
knew he was so ancient; he said he 
ww; the second senior-most member 
of this House--it was good to hear 
him about the American arm-twist-
ing. It was good to hear him say, we 
have been made to "liCk the American 
boot" which no self-respecting Indian 
must stand That is the kind of feel-
'ing which everybody has got. Why 
do I have this preoccupation with 
Vietnam? I have it becaUse if the 
Vietnam peasant can give a hell 
of a fight to the Americans. why 

-can't We even stand up to them? We 
are rightly proud of what OUT people 
did during the days of the Indo-
Pakistan confrontation. Let us have 
a ,:ense of proportion. Let us remem-
bel:' how Vietnamese people are fig!lt-
ing for decade after decade in condi-
tions where the mightiest country 
in the world is spending in one year 
more than the total gross national 
product Of this country in war against 
th" Vietnamese. They are fighting 
against them. I take my hat off to 
them. I sometimes think what Shri 
Masani says about the Mekong river 
being the boundary of India, it has 
some kind of relevance. It is along 
the Mekong river that the fight for 
Asian freedom, Asian self-respect, is 
being fought. And, here we are not 

. being forthright. we are not being. 
straight. we do not stand. up before 
the world and say We are not going 
to tolerate this kInd of enormit.y. 
And. we are Chairman of the Inter-
national Control Commission. I kno,,· 
S<Yffie people ridicule us. The "Three 
Musketeers of Devaluation". of course, 
they never spoke, possibly because 
thev do not have muskets but 
crutches which the "F1rime Minister 

finds it SO difficult to rely upon, but 
even those who spoke had the gump-
tion to ridicule our pre-occupat:on 
wi'.h Vietnam. I ask Jawahar;al 
Nehru's daughter to remember that 
after Jawahar lal had retuTned [rom 
Europe in the days Of the FaSCIst 
advance in that continent, he W.:lIlt 

to Khali, somewhere in the Himala-
yas, and wrote: "I cannot rest 
because I hear the echoes of barbarian 
feet stamping the streets of Vienna". 
Here is something happening in Asia 
and you do not respond, this Gov-
ernment does not respond. Here is 
something happening in a part of 
Asia which is part of our countn:c 
If you know a little of Indian history, 
it is part of Suvarnabhoomi, in other 
words, it is a part of greater India. 
It is here that the people of Asia are 
fighting, it is here that they are 
fighting a war. I want the Prime 
Minister to remember that her.. in 
India we have a kind of tradition 
which makes us take the world as 
our province: yatra vishwam bha-
vatyek needamr-all the world be-
comes a single nest. That is the only 
justification for whatever foreign 
poliey we try to put forward. 

In SeptembeT 1965. our people rose 
as one man to defend our country and 
there was a demand for self-reliance. 
But we haVe forgotten all that. We 
have forgotten the Patton tanks and 
w~ go abegging for dollars. The 
Ca hinet is responsible for all that. All 
of them are responsible. They are 
taJl:ing about their joint responsibi-
lity having been performed very pro-
pel'ly. They are parading their unity. 
Bnt there is no unity worth the name. 
I have no pity for them. Acharya 
KripaIani wanted us to show pity to 
them. It is not pity; people lee! 
angry because the people are suffer-
ing and they are tryIng to repress 
the people in blood. They shoot 
wherever they have an opportunity, 
even befo!'"e an opportumty conch"-
ably presents itself. I do not pity the 
pretty plumage. I pity the dying bird 
about which Gandhi had told Kripa-
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lani and others that he could not 
soothe 'with a song a dying bird. Our 
people are like a dying bird. I do 
not pity the plumage, I pity the dying 
bird, and I curse those who are res-
ponsible for having roused the anger 
of our people. I have no pity, I have 
anger, our people have anger. If they 

I, therefore, say that I press my no-
confidence motion. I know I shall 

be defeated by the vote, but I make 
an appal to the moral conscience, ii 
they have any, the moral conscience 
of this Parliament. 

believe that by administrative me-
thods, by repressive apparatus be-
coming stronger they are going to 
suppress this anger and indignation 
of our people, they are Jiving in a 
particular paradise about which they 
would soon find out. 

Mr: Speaker: I will now put the 
motion to the vote of the House. 

The queition is: 

"That this House expresses its 
want of confidence in the Council 
of Ministers." 

Division No.6] 
Alvdre!', Shri 
Bade,Shri 
Badrudduja, Shri 
Banerjee, Shri S. M. 
Berwa, Shri Qnkat Lal 
Bhattacharya, Shri Dinen 
Bhed, Shri P. H. 
Biren DuttN. Shri: 
c~akravartty, Shrimati Renu 
Chatterjee, Shri H. P. 
Chaudhuri, Shri Tridib Kumar 
Dasaratba Deb, Shri 
Oeo, Shri P.K. 
DWlvedy, Shri Surendranath 
Gopalan, Shri A. K. 
GUhban, Shri 
GuPta, Shri Indrajit 
GuPta, Shri Kashi Ram 
Kabir, Sbri Humayun 

Kachhavaiya. Shri Hukam Chand 
Kakkar. Shri Gauri Shank,"r 

Abdul Wahid. Shri T. 
Achal Singh, Shri 
Achuthan. Shri 
Akkamma Devi. Shrimati 
Alagesan, Shri 
Alva, Shri A. S. 
Alva, ShriJoachim 
Aney. Dr M. S. 
Anjanappa. Shri 
Ankineedu, Shri 
Anthony. Shri Frank 
Arunachalam, Shri 
Azad, Shri Bhagwat Jha 
Babunath Singh, 
Baja;, Shri Kamalnayan 

Balakrishnnn, Shri 

Balmiki, Sbri 
Barml~n, Shri P. C. 
Bartow. Shri 

AYES 
Kamath, Shri Hari Vishnu 
Kandappan, S~1i S. 
KappeD, Shri 
Kapur Singh, Shri 
Koya, Shri 
Krishnapal Singh, Shri 
Kunhan, Shri P. 
Laxrni Dass, Shri 
Limaye, Sbri Madhu: 
Lohia, Dr. Ram Manohar 
Manoharan, Shri 
Misra. Dr. U. 
Mukerjee. Shd H. N. 
Murrnu. Shri Sarkar, 
Nair Shd N. Sreekantao 
Nair. Shri Vasudetan 
Omkar Singh', Shri 
Pandey. Shri Sarjoo: 
Pattn!lyak, Shri Kishen 
pottekkatt, Shri 
Rajaram, Shri 

NOES 
Barupal, Shri P. L. 

Basappa, Shri 
Basumat:lri, Shri 
Baswant, Sbti 
Bbagat. Shri B. R. 
Bhagavati. Shri 
Bhakt Danhan, Shri 
Bhanja Deo, Shri L. N. 
Bhaou Prakash Singh, Sbri 
Bhatkar, Shri 
Bhattacharyya, Shri C. K. 
Ihrendra,Bahadur Singh, Shri 
Bist, Shri J. B. S. 
Brii Basi Lal, Shri 
Brij Raj Singh, Shri 
Chanda. Shrimati Jyotsna, 

Chandak, Shri 
Chaodrabhan Singh, Shri 
Chandrika. Shri 

[17.07 hrs. 
Ramabadran. Shrj 
Rameshwaranand, Shri 
Reddi. Shri R. N. 
Reddy. Shri Eswara 
Raddy. Shri H. C. Linga 
Roy, Dr Saradish 
Saraf, Shri Sham Lal 
Sen. Dr. Ranen 
Sczhiyan, Shri 
h:lstri, Shri Prakash Vir 
Shinkre,Shri 
Singh, Shri Y. D. 
Sivasankaran, Shri 
Solanki. Shri 
Swamy. Shri M.N. 
Umaouth. Shri 
venkaiah. Shri KoUa 
Vimla Devi, Shrimatij 
Yadav, Shri Ram Sewak 
Yashpal Singh, Shri 

Chatur\"edi, Shri S. K. 
Chaudhury, Shri Chandramani La! 
Chaudhuri, Shrimati Kamala 
Chaudhuti, Shri Sachindra 
Chavan, Shri D. R. 
Chavan, Shri y. B. 
Daljit Singh, Shri 
Dss, Dr. M. M. 
Das. Shri B. K. 
Das, Shri N. T. 
Desai, Shri Morarji 
Deshmukh, Shri Shivaji Rao S. 
Deshmukh. Shrimati Vimalabai P. 
Dey, Shd S. K. 
Dhuleshw8r Meena, Shri 
Dighe, Shri 
Dinesh Singh, Shri 
Dorai, Shri Kasinatha 
Dubey. Shri R. G. 
Dwiv<! dy, Shri M. L. 



Erinl. Shri D. 
Gahmari. Shri 

No-Confideru;e 

Gajraj Singh ROB. Shri 
Ganapati Ram. Shri 
Gandhi, Shri V. B. 
Ganga Devi, Sbrimati 
Ghosh, Shri Atulya 
C.JOvind Das. Dr. 
Guba, Shri A. C. 
G'~Pta. Shri Badahah 
Hajarnavis, Shri 
Baasda, Shri Subodh 
H:mumanthaiya. Shri 
Han-"ani, Shri Ansar 
Hazarika, Shri J. N. 
Heda, Shri 
Himatsingka. Shri 
J adhav. Shri Tulsidas 
Jamir. Shri S. C. 
Jam'.lnadevi, Shrimati 
Jedhc, Shri 
Jena, Shri 
Jha, Shri Yogendra 
Joshi, Shri A. C. I ;~~~h1~g~~1. S;.bhadra 
Kajrolkar, Shri 
Kamble, Shri 
Kannarowar, Shrimati Tai 
~~~di~k'a~.hs~~f M, 
Khan, Shri OSIIII.D AU 
Khan .. Shri Shahnawaz 
Khanna. Shri Mehr Chand 
Kindar-Lal. Shri 
Ki~an Veer. Shri 
Kotoki, Sbri Liladhar 
KOl.ljalgi, Shri H. V. 
Krishna shri M. R. 
Kareel, Shri B. N. 
Lak!ihmikanthmma. Shdmati 
Laskar, Shri N. R. 
Laximi Bai, Shrimati 
Lonikar, Sqri 
~\{ahadeo, Prasad, Shri 
Mahadeva Prasad, Dr. 
Mahato, Shri Dhaiabari 
.Mahida, Shri Narendra Singh 
.Mahishi, Dr. Sarojini 
Maimoona Sultan, Shrimati 
Majithia. Shri 
Malaichami. Shri 
Malaviya, Shri K. 0.· 
Mandel, Dr. P. 
MandaI S hri I 
Mandai, Shri Yamuna Prasad 
Maniyaogadan, Shri 
Mantri, Shri D. D. 
Marandi, Shri 
Maruthiah, Shri 
Masuriya Din, Shli 
Mathur, Shri Hariab Chandra 
Mathur, Shri Shiv Charan 
Mehdi, Shri S. A. 
MehrotrB, Shri DIal Sibari 
Mehta, Shri I. R. 
Mehta, Shri Jashvant 
Mcngi. Shri Gopai Dltt 
Menon. Shri Krisbna 
MCDOIl, Shri P. Govinda 
Millimata, SJuimati 
Mina, 8bri Bakar Ali 
Mishra, Shri Bibhuti 
Miahra. Shri M. P. 
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Misra, Shri Bibudhendta 
Misra, Shri Mahestt Dutta 
Misra. Shri 8hyam Dhar 
Mohanty, Shri Gokulananda 
More, Shri K. L. 
Mukerjee, 8hrimati Sharda 
Munzoi. Shri David 
Murthy, Shri B. S. 
Murti, Shri M. S. 
Muthiah. Shri 
Nanda, Shri 
Naskar. ShIi P. S. 
Nayak., Shli Mohan 
Nayar. Dr. Sushila 
Niranjan Lal. Shri 
Oza, Shri 
Paliwal, Shri 
Pande, Shri K. N. 
Pandey, Shri R. S. 
Pandey. Shri Vishwa Nath 
Pandit, Shrimati Vijay Lakshmi 
Pant, Shri K. C. 
Paramasivan.Shri 
Patel, Shri Ra;eshwar 
Patil Shri D. S. 
Patil, Shri M. B. 
Patil Shri S. B. 
Patil, shri S. K.. 
Patil, Shri V. T. 
Patnaik, Shri B. C. 
Pattabhi Raman, Shri C. R. 
Pranhakar, Shri Naval 
Pratap Singh, Shri 
Ra(thunath Singh. Shri 
Ru:huramaiah, Shri 
Rai, Shrimati Sahodra Bai 
Raidel'! Sitl"h, Shri 
Raju, Sbri D. B. 
Raiu, Dr. D. S. 
Ram, shri T. 
Ram Sewak, Shri 
Ram Sins=:h, Shri 
Ram Subhag Singh, Dr. 
Ram SwaruP, Shri 
Ramakri!lhnan. Shri P. R. 
Ramanathan Chettiu. Shri R. 
Rama"wamy, Shri V. K. 
Ramdhani Das. Shri 
Rampure, Shri M. 
Ramshekhar Prasad Singh. Shri 
Rane, Shri 
Ranga Rao. Shri 
Rao, Shri Iaganathe 
Rao, Dr. K. L. 
nao, Shrj lCrishnamoorthy 
lbO, Shri Muthyal 
Rao. Shri Raiagopala 
R&O, Shri Ramapathi 
Rao. Shri Thirumala 
H.attan Lat, Shri 
Ray, Shrimati Renuka 
Reddi. Dr. B. Gopal. 
Reddiar. Shri 
Reddy, Shri Narayan 
Reddy. Shri Surendra 
Reddy. Shrimati Yashoda 
Roy, Shr. Bishwanath 
Sadhu Rsm, Shri 
Saha, Dr. S. It. 
Sahu. Shri Ramcshwar 

Motion 273 0 

Sail.l. Shri A. S. 
Samanta. Shri S. C. 
Satyabhama Devi, Shrimati 
Sdhdia, Shrimati Vijaya Raje 
Sen, Shri A. K. 
Sen. Shri P. G. 
Shah, Shri Manubhai 
Shakuntala Devi, Shrimati 
Shankaraiya, Shri 
Sharma. Shri A. P. 
Sharma. Shri n. C. 
Sharma, Shri K. C. 
Shastri, Shri Ramanand 
Sheo Narain. Shri 
Shinde. Shri 
Shrel:' Narayan DD'I, Shri 
Shukla. Shri Vidya Charan 
Siddananjappa, Shri 
Siddhanti, Shri Iagde,' Singh 
siddiah, Shri 
Sidheshwar Prasad, Shri 
Singh, Dr. B. N. 
8i""h. 8hri D. N. 
Singh, Shri K. K. 
Sinha, Shrimati RamduJari 
Sinha,Shri Satya Narayan 
Sinhasan Singh, Shri 
SivaP1'raghas~an, Shri Ku. 
Snatak. Shri Nardeo 
Sonavane, Shri 
SOY. Shri H. C. 
Srinivasan, Dr. P. 
Subbraman. Shri 
!iubbramaniam Shri C. 
!;ubramanyam, Shri T. 

U~da:r:r:i.ds:r~ri 
~iurendra Pal Singh, Shri 
:;urya Pra"ad, Shri 
~;wamy. Shri M. P. 
Swaran Singh, Shri 
Tahir. Shri Mohamma(! 
Tantia.Shri RameshwBr 
Then~al, Shri Nanakaya 
Thoma •• Shri A. M. 
Tiwary. Shri D. N. 
Tiwary. Shri K. N. 
Tiwary Shri R. S 
Tripathi, Shri Krishna Dr-o 
'rutaTam. Shri 
Ty'8I!i, Shri 
U1ker. Shri 
~:1~1~Sh:r' Shri Shiva Dutt 
Varma, Shri Ravindra 
Veerabasappa, Shri 
Veerappa. Shri 
Verma, Shri Balcovind 
Verma, Shri K. K. 
Virbhadra Singh, Shri 
Wadiwa, Shri 
\Vasnit, Shri Balkrishna 
Yadab. Shri N. P. 
Yad.av, Sbri Ram Harkh 
yadava. Sbri B. P. 
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Shri Sham Lal Saraf (Jammu and ~ ~ ~ 1:,'Tif qn: ar.G l;:T '!'fiT ~ I 
Kashmir): Sir, my vote, which is for 
"Noes', has not been correctly recorded. rnr qn: ~ 'flfr ar.G gm I ,~ 

Shri B. C. Linga Reddy (Chikballa-
pur): Similarly, my vote, which is 
also for 'Noes' has not been correctly 
recorded. 

8hri M. L. Jadhav (Malegoan) : 
l"ose-

Mr. Speaker: All these might be 
Doted down. The result of the Divi-
sion, as recorded by the machine, is: 
Ayes 61; Noes' 267. The 'Noes' have 
it. 

The motion toas negatived. 

1'7.% b.rs. 

RE. CLOSURE OF BANARAS HINDU 
UNIVERSITY-contd. 

TroWiJl~<'frfll:1f" ('lit.-roG:): 
m:ll'~ 11ll:R<:r, ~ ~ ~ oT mq-
,!;ff "fTqfu rn ~ f'li' ~l1 

f~'lfCf?ffifll' 'f;T i'fl11' f~~ it 
'liTlITt f.:wIT'fflT<"1''' ~, ~it<rt if ~ 
flR: ~f.rqf~t ~ I ~ f"fit ;;r.r "fT 
fW~T it <FrZ .n-q- mq-t ~, oT ~ 
'f'TlITt fil"qf'l~I<'111 if; ~~'fI it 'I9T'lT 
;;rTifT 'ifTflP1' I 

~~ ~~ 
<tlf-.rit I 

TTo Wi ;'';f~ ~tn' : ~ 
qg(f lJ<'R "ft;;r "for ~r ~ f;;rl1 'fiT 
~m ~T ;;fTifT 'ifTfll:it I 

~ ~9' ~r.r< if; 'I'KfO!:l' 

~ -tr mq 'li'T '<~f 1so'!fif ora<1T <t 
'flfIT'Ii' {1;'l>' oT ~<'f'iI; ~1J9T gm 
~ ~ m<: {1; To m<ff 'fT~ ~ 'ifOTT 

mll'T ~m ~ ~ I ,!fifll'T~T rn <n: 
of ~ f'fl1'lf'l~r.r< ~ 1 94 2 it 
~ 'li'T ~ it ar.G g-m 'fT I \>'l:r if; 

~ ~ ~ f'li' It'Ii' a"(lf; ~ f'mfq'!.II"1lf 
~'l1 'ffl'l: SI'~ !!IT<: ~ 'li'T m'r.rT 
'fiT ~ <i'f <m ~!!IT<: ~ ~<rRT 
"f~ l;:T ~ it, ~~T <f"(qi ~ fW~lTlT 
~ if; m.7pl' 'fiT ~ <Rm ;;rr <w 
'fT, !!IT<: ~ 'if'hr ~I§ ~T 'li'T ~ 
~T I ~ ~ ~ G:m <miT lfi1 "l"G: 
'Ii'~ if; fuir, ~ It'Ii' aT <n:1<rr 'foT 
;;rT SI'''fT'l 'fiTID ~r.r< it ~ 
~T 'fT ~ "fmT ~ ~ '<T \>'l:r lfi1 
~~if;f~'q'R~"fm'li'T~ 
rn if; forit, ~l1 fil"i4fqm<"14 lfi1 
~~ if ~ if; f~ Sl'1Wf f'FlIT I 
~ <n: "fT .... 

Ilf&!m ~{ll' : ~ mq >r<mT 
",rr~ I 

~ro '@f I{if~ <'f~:;;r.r 

0'Ii' ~ '!'GO ~fif ifll:T ~T il<f 0'Ii' 
~ l1'lTor om:: -om:: ::n;;rt 'l:~llT 'q'R 
fi4"i4PHJI<"111 'liT ~ 'Ii''l:ifT ...• 

Ilf&!m ~~ :n'fC<: IDll:'f 
1rtT ~fq; oT ~<5Ti.t I ~~ ~ 

~ I B"iI' 'li'T I!;ff l1'lTor rn 'li'T ~:mr, 
~T ~ I ~ ~ {1;li' im'<: l21f"f 
rn <"1"T ;;rrit oT 'Ii'if B- 'Ii'if 'i9: .r! 
0I1T ;;rpf<T I 

'5l0 '@f I{if~~ <'f~ 'q''l<: 
~HT a~ ~ l1'lTor f'li'llT ~ oT \>'l:r ~ 
'li'l{ ~ "'fr f~llT I f<f!1~ll' 
i4H-;m: "l"G: ll:Tcrr ~'lT I i'rf'l'if "ffor!r, 
I!;ff >mor l;:T rn G:Tf~ I 

ffi ~H' 'ITa- 'Ii'i +f'fT 11ll:R<:r 'li'T 
'f'I'T "'fT 0TllT ~ f'li' ~;;r"tf.fqf'l:lT 'li'l'9';;r 
'q'R 'li'0Ti ~ 'fOT 'q'Prn it ~ 
~ ,,~ 'l'iTlro "'fT gm ~ <Filf.f; 
iFT om:: G:T'lr 'Ii'rit;;r if; 'i9T~ {1;'Ii' l1N 

·Sarvashri Sham Lal Saraf, H. C. Linga Reddy and M. L. Jadhav aU 
wanted to vote for 'Noes". 




